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MR. CHAIRMAN: There is one notice given by Shri Sandosh Kumar P opposing the
introduction of the Protection of Interests in Aircraft Objects Bill, 2025. Would you like
to say something? Go ahead. Are you on your seat?

SHRI SANDOSH KUMAR P (Kerala): Yes, Sir. | always speak from my seat only.

MR. CHAIRMAN: Good ! This is only to make everyone know that they can speak from
their seats only.

SHRI SANDOSH KUMAR P: Sir, since India is a signatory to the Cape Town
Convention, | can understand the importance of the Bill, the necessity of the Bill. But
the point is that this Ministry is so enthusiastic in bringing up legislations to adapt to
international situations. But what about the passengers? This Bill is overwhelmingly
focussed on the interests of lessors and creditors. The airline business had a huge
profit of more that Rs.16,000 crores during the financial year 2022-23, and again, they
are going to help the creditors and lessors. So this point should be taken into
account. The Ministry should come up with something which is beneficial to the
passengers. Thatis it.

MR. CHAIRMAN: Hardly a ground to oppose. It speaks of greater participation. |
leave it to you. Now, the question is that leave be granted to introduce the Bill.

The motion was adopted.

SHRI KINJARAPU RAMMOHAN NAIDU: Sir, | introduce the Bill.

THE UNION BUDGET, 2025-26

MR. CHAIRMAN: The Union Budget, 2025-26. | call upon Shri P. Chidambaram to
raise the discussion.

SHRI P. CHIDAMBARAM (Tamil Nadu): Sir, | thank the hon. Finance Minister for
presenting the Budget for 2025-26. There ought to be a philosophy behind the
Budget, but | cannot divine one in this Budget. | shall not attempt to do so because
after going through the Budget speech and the Budget numbers, | believe there is no
philosophy behind the Budget. It is obvious that the Budget was politically driven. |
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shall not elaborate upon that, but | congratulate the Finance Minister for achieving one
of her objects a couple of days ago. Congratulations Finance Minister! | would like to
start on an unusual note.

The hon. Finance Minister asked this House to appropriate Rs.20,517 crore for
the Ministry of External Affairs. Usually, the MEA does not figure in a Budget speech,
but | want to start with the MEA. And, | will tell you why! In 2023-24, the past year,
we allocated Rs.28,915 crore. In the current year, the Revised Estimate is Rs.25,277
crore -- almost Rs.3,600 crore less in the current year. And, for next year, the
Finance Minister is asking for only Rs.20,517 crore -- another Rs.5,300 crore less. |
wish the External Affairs Minister is here. | suspect that, and | hope not, the hon.
Finance Minister is doing an Elon Musk on the External Affairs Minister. Somebody
must explain. Are we shrinking our world presence? Are we closing down
Embassies? Are we closing down Consulates? Be that as it may. A more serious
aspect of the MEA! MEA stumbled badly in the last week. And, | say that with
responsibility. It is now clear that the United States informed India about the
deportation. They gave a list of deportees. India verified the list and confirmed that
104 or so names are Indian citizens. So, this was not surprise to the MEA. It was
surprise to the rest of the people. The deportation was known to the MEA. The
External Affairs Minister met the Secretary of State, Mr. Rubio, a few days before the
deportation. And, that was all published in the newspapers. | ask the Government:
Did the External Affairs Minister raise the matter with Mr Rubio? Did he know about
the SoP? He told this House, “The SoP has been in place for many years since
2012.” If he knew about the SoP, did he protest about the SoP to the Secretary of
State of the United States? Did he know that the SoP requires them to handcuff, tie
the legs with ropes and cover the face with mask? If he knew about it, did he protest
to Mr. Rubio? If he did not protest, why did he not protest? And, the most important
question: Did the External Affairs Minister... ...(Interruptions)...

MR. CHAIRMAN: Are you vielding?

SHRI P. CHIDAMBARAM: | am not yielding. | am only stating on basis of what he
said. Sir, did the hon. External Affairs Minister offer to Mr. Rubio, ‘We will send an
aircraft to bring our Indian citizens back.” Another serious matter is, another list of
483 Indians have been identified as illegal immigrants. | don't know when the
deportation will take place! | ask a specific question. Will the Government send an
Indian aircraft to bring back the Indian illegal immigrants? Now, | go to the Finance
Minister's trump card. No pun intended, Sir. Trump card! No pun intended.
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MR. CHAIRMAN: Sir, when you say twice, ‘no pun intended’, | get worried. You said
twice, which means, pun is intended. | am wondering whether your reference to Elon
Musk is a compliment to the hon. Finance Minister to take to the groove of efficiency.

SHRI P. CHIDAMBARAM: Sir, | am looking at my clock and my Whip.
MR. CHAIRMAN: Sir, | will add the time. | will add one minute in your time.

SHRI P. CHIDAMBARAM: Sir, ‘income tax cut’ is the FM’s main thrust of this budget
and she has given a number of interviews. The House should know that only 3.2 crore
persons pay income tax from the last figures available. The rest file returns, but, they
pay ‘nil’” tax. The Government has raised the threshold from Rs. 7 lakhs to Rs. 12
lakhs and it applies to all tax payers right up to the highest tax payers.

Now, | have looked at the last available statistics of CBDT about the tax
payers. My rough calculation is that about 80 to 85 lakh tax payers will go out of the
tax net from next year and 2.5 crore will benefit. These 2.5 crore includes not only the
middle class which the hon. Finance Minister passionately champions, it includes
2,27,315 persons who returned a total income of more than Rs. 1 crore. It includes
262 persons who returned a total income of more than Rs. 100 crores and it includes
23 persons who returned a total income of more than Rs. 500 crores. So, this is not
benefiting the middle class alone, which | welcome, but, it is benefiting the very rich
and the richest in the world.

Sir, the hon. Finance Minister has also claimed that she has foregone Rs.1 lakh
crores. Yet, she has claimed that the net tax revenues to the Centre will grow by 11.1
per cent in 2025-26. In 2024-25 also, it grew by 11 per cent. So, it is about the same
number. After foregoing Rs. 1 lakh crore in this Budget, how does she claim that the
net tax revenues to the Centre will grow by the same 11 per cent? This is pure magic;
not mathematics. | will reserve after this magic unfolds and | will comment on it later.

Secondly, the hon. Finance Minister says that this Rs. 1 lakh crore will go into
consumption and that consumption will boost the economy. Initially, | find a lot of
cheerleaders accepted that claim. But, in the last two-three days, even the Finance
Minister’s cheerleaders are becoming skeptical about that. | ask the hon. Finance
Minister: Will not a part of Rs. 1lakh crore go into savings? SBI Chairman had hoped
that part of it will come to him and the banking system. Will not part of Rs. 1 lakh
crore go into repaying old household debts? Will not part of Rs. 1 lakh crore go into
travel abroad? Will it not go for educating children abroad and will it not go into
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consuming imported goods? If you deduct all this, how does the hon. Finance
Minister claim that the entire Rs. 1 lakh crore will go into consuming domestic good
and services? It is only the consumption of domestic goods and services will boost
the GDP rate. Besides, what is Rs. 1 lakh crore when compared to the size of the
GDP? The size of GDP this year is Rs. 324 lakh crores. Sir, Rs. 1 lakh crores of Rs.
324 lakh crores is 0.3 per cent!

Are you seriously saying and are you asking this House to believe that 0.3 per
cent will boost the economy? My humble advice to the Finance Minister is, do not
rely on only one engine of growth- consumption. Look at other engines of growth like
exports, capital investment, etc. Those other engines must be revved up. You
cannot rely upon one engine of growth. Most of this consumption will not go into
consuming domestic goods and services. Now, contrast, what she has forgotten.
She remembered the middle class. | congratulate her for that. But what about the
section of the people whom she has forgotten? Look at the plight of Indian
households. | am taking purely from Government numbers. Between 2012 and 2024,
in the 12 year period, food inflation was 6.18 per cent, education inflation was 11 per
cent and healthcare inflation was 14 per cent. These have crippled Indian
households. Household savings have fallen from 25.2 per cent to 18.4 per cent. The
Household Consumption Expenditure Survey, 2023 shows — and mark these
numbers — average monthly per capita expenditure of a rural family is Rs.4,226/-,
and in urban areas, it is Rs.6,996/-. We must examine these numbers more closely.
This is the average for the whole India — Rs.4,662/- and Rs.6,996/ -, average for the
whole India. But for the bottom 50 per cent, it will be even less and the bottom 50 per
cent of the 50 per cent will be even less. Now, what has this Budget done for the
average Indian household in the bottom 50 per cent and the bottom 25 per cent?
Nothing. What relief has the hon. Finance Minister given them? She could have
done one of several things. | am not saying she should have done all the four things
that | will mention. She could have done one of several things. One, instead of
cutting income-tax, or along with cutting income-tax, she should have cut the GST.
Everybody pays GST. The richest and the poorest are paying GST. She could have
cut GST. She could have cut the tax on petrol and diesel. Everybody indirectly or
directly uses petrol and diesel. She could have increased the MGNREGA daily wage.
She could have increased that rate because the poorest are the ones who are going
to MGNREGA work. And, she could have raised the statutory minimum wage across
the board under the Minimum Wages Act. That would have benefitted thousands and
thousands of labourers.  She did nothing, but she was focussed on income-tax and
she was focused on the Delhi election.
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Let me turn to another subject. The most gravest challenge facing India,
facing the country is unemployment. | think all of you will agree that unemployment is
the gravest challenge. Even the Treasury Benches must agree. Now, the Periodic
Labour Force Survey, popularly known as PLFS, concluded that unemployment rate
is 3.2 per cent, and the Economic Survey also repeats that.l am sure, the London
School of Economics as well as every other University teaches us that any
unemployment rate, less than 5 per cent, is equal to full employment. | won't get into
the intricacies. If unemployment rate has fallen to 3.2 per cent, why should we worry ?
We should all be happy because it is full employment according to economic theory.
But the same PLFS says, youth unemployment is 10.2 per cent. The same PLFS
says, graduates unemployment is 13 per cent. If youth unemployment is 10.2 and
graduates unemployment is 13, how does it conclude that the total unemployment
rate in India is only 3.27 For every job, for 100 jobs, there are million applicants. For
1,000 jobs, there are several million applicants. Sir, the Economic Survey says and |
quote, “We need to create 78.5 lakh non-farm jobs every year until 2030.” | ask the
hon. Finance Minister, what is her plan? What is the way-forward to create 78 lakh
non-farm jobs between now and 20307 They will be in Government until 2029. So far
the bulk of the period is their Government. They should tell us clearly a path to create
78 lakh jobs every year until the end of the Government.

Sir, next | come to the famous PLI. The Budget has eight lines of expenditure
on employment generation. | have looked at it closely. If | am wrong, the hon. Finance
Minister will correct me. There are five lines of expenditure under PLI. There is one line
of expenditure called ‘New Employment Generation Programme.” There is one line
called ‘Prime Minister's Employment Generation Programme.” There is one line called
“Skill India.” | don't know the differences between these acronyms. What is the
difference between ‘Prime Minister's New Employment Generation Programme’ and
the ‘New Employment Generation Programme?” We don't have a new PM, we have
the same PM. On the eight lines in the current year -- mark these numbers -- on the
eight lines together; | have got the breakdown but | am taking all the eight lines of
expenditure -- in the current year, the Budget allocation, when she presented the
Budget last year, was Rs. 28,318 crore. This is the gravest challenge. You allocated
Rs. 28,318 crore. But what will you spend? By March 31, you will spend only Rs.
20,035 crore. Why are you not spending Rs. 8,000 crore on this challenge, which is
the gravest challenge facing the country? The PLI Scheme is a spectacular failure.
Otherwise, you would have spent this money. Employment generation is a
spectacular failure.
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Now | look at another aspect, the wages of salaried male worker as well as
female worker. | am giving the numbers of the male worker; the wages of salaried
male worker has fallen in the last seven years from Rs. 12,665 per month to Rs. 11,858
per month. This is her own numbers -- from Rs. 12,665 to Rs. 11,858. The wages of
self-employed male worker has fallen from Rs. 9,454 per month to 8,591 per month.
So what is the position, Sir? The position is, incomes are falling; wages are falling;
Government expenditure is not keeping pace with the promises; household net
savings have fallen; and household debt has risen.

This is the plight of the bottom 50 per cent of India. There is nothing in this
Budget for the bottom 50 per cent. | think, we cannot divide this House into one half
speaking for the top 50 per cent and one half speaking for the bottom 50 per cent. |
am quite happy to speak for the bottom 50 per cent, but | want the Treasury Benches
also to impress upon their Ministers to speak for the bottom 50 per cent of India.

Sir, let us take ‘Make in India’. They made such a hullaballoo about ‘Made in
India’. What was ‘Make in India’ became ‘Made in India’. In global manufacturing
trade, India’s share is 2.8 per cent; China’s share is 28.8 per cent. So, we are not a
big player in manufacturing goods trade. The share of India’s manufacturing in the
GDP has fallen under this Government. And | give the numbers from the Economic
Survey. In 2014, it was 15.07 per cent, in 2019, it has fallen to 13.46 per cent and in
2023, it is 12.93 per cent. These are the numbers of the World Bank. The Economic
Survey has proportions in the GVA, but that has also fallen from 17 per cent to 14 per
cent. So, manufacturing, as a proportion of GDP, has not increased under this
Government. So, manufacturing is a spectacular failure and PLI is a spectacular
failure. Now, what has this Government got to boast about after the last 11 years?

Sir, | come to my penultimate point. Now, Budget is about numbers. | do not
want to burden the House with numbers, but | have to mention some numbers,
because the Budget is about numbers. Now, the hon. Finance Minister claimed in a
number of interviews that she has not only met the fiscal deficit target, but has
improved upon the fiscal deficit target. That is absolutely true if you look at the
numbers. The target was 4.9 per cent and the achievement was 4.8 per cent. But
how did she achieve this 4.8 per cent? She cut capital expenditure of the Central
Government by Rs. 92,682 crore. Not revenue expenditure, Sir, capital expenditure
of the Central Government was cut by Rs. 92,682 crore. She cut the grants-in-aid to
States for creating capital assets -- that is another form of capital expenditure — by
Rs. 90,887 crore. So, total cut in capital expenditure of the Centre and the States --
| am not apportioning blame — in the current year, will be Rs. 1,83,569 crore. By
cutting capital expenditure by such a humungous amount, she saved on the fiscal
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deficit Rs. 43,785 crore. | can understand if she has saved on the fiscal deficit Rs.
1,83,000 crore. It is bad policy, but | would understand. But after cutting Rs.
1,83,000-0dd crore, she saved about Rs. 44,000 crore. Is it good policy? | don’t
know. Is it good economics? | say, noj; it is not good economics. You cannot cut
capital expenditure and compress your fiscal deficit and say, ‘| have met my fiscal
deficit target, or | have improved my fiscal deficit.” On the expenditure side, | want
hon. Members — all of us are concerned — to look at these numbers. Where have
the cuts fallen” On health, Rs. 1,255 crore; on education, Rs. 11,584 crore; and on
social welfare, Rs. 10,019 crore.

| wish the Agriculture and the Rural Development Minister was here. On
agriculture, the cut is Rs.10,992 crore. On rural development, it is Rs. 75,133 crore
and on urban development, it is 18,907 crore. Why do you make these cruel cuts?
There are other unkind cuts -- | will not give the numbers -- on POSHAN, Jal Jeevan
Mission, National Social Assistance Programme, Pradhan Mantri Gram Sadak
Yojana, Crop Insurance Scheme, Urea Subsidy and PM Garib Kalyan Yojana. In all
these programmes, there have been cuts. The most cruel cuts are on -- | hope | am
pronouncing this correctly -- Anusuchit Jati Yojana Rs. 1,340 crore; Young Achievers
Scholarship Rs. 455 crore; Post-Matric Scholarship for Scheduled Castes Rs.860
crore; Programme for Development of Scheduled Tribes Rs. 670 crore. You cut
money for Scheduled Castes, Scheduled Tribes and Anusuchit Jati and you say, ‘I
have reached my fiscal deficit; | have improved my fiscal deficit’.

Look at the grand announcements in this Budget. One grand announcement
was Urban Challenge Fund in Para 58 of the Budget Speech. | was impressed; Urban
Challenge Fund! Rupees one lakh crore was announced. What is the allocation? It is
only Rs. 10,000 crore! The next is Jal Jeevan Mission in Para 55 of the Budget
Speech. Jal Jeevan Mission says, ‘We have provided water to 80 per cent of the
population of India and we will provide for the remaining 20 per cent. We are,
therefore, extending the scheme.” The Budget Estimates for the current year was
Rs.70,163 crore and the actual expenditure is Rs.22,614 crore. | mean, this is pure
magic. You don't spend one-fourth or one-third of your money and you claim that
everybody has been provided water.

Now, | come to my last point. You will give me one more minute.

MR. CHAIRMAN: | would. | have undertaken.

SHRI P. CHIDAMBARAM: Now what did the CEA say? The Chief Economic Advisor is
a reasonably autonomous office. | am glad the hon. Finance Minister has given him
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the freedom to speak his mind and to be frank and forthright. | congratulate the hon.
Finance Minister in the end for that also. What did he say? He said, ‘Get out of the
way . That is all we are saying, ‘Get out of the way’, in a different context.
Deregulate ! Deregulation drives growth. Work towards giving to people back their
agency and enhancing the economic freedoms of individuals and organisations.
What is the response of the hon. Finance Minister to get out of the way and to
deregulate? Her response is to announce in the Budget Speech seven new schemes,
eight new missions and four new funds! Now where will the money come for these
schemes, missions and funds? | do not know because there is no allocation. So, in
conclusion, | want to say this. Governance is in the present. There is a Government,
but | am sorry to say there is little governance.

There is no philosophy, therefore, no policies. In 1991, we faced a graver
situation. There was a man who entered this Parliament and entered the North Block.
He had an economic philosophy. He followed it with policies that required wisdom
and farsightedness. Dr. Manmohan Singh had that philosophy. And, | am urging the
hon. Finance Minister to recapture the wisdom and the farsightedness of Dr.
Manmohan Singh.

| have one last question.This is through the Finance Minister to the
Government. Why have you not conferred the Bharat Ratna on Dr. Manmohan
Singh?

MR. CHAIRMAN: | thought the former Finance Minister would cheer and congratulate
the present Finance Minister for having created a record of presenting eight
consecutive Budgets, surpassing that of Shri C.D. Deshmukh. The House takes note
of it. It is a history in formation. Rest of the issues are for the two sides to deal. |
call upon Dr. Dinesh Sharma. Sir, your time is 25 minutes.

S1. foer 7M1 (STR U=) : &9, B9R AT GRS FdT & §1RT g7 35 He &1
Ay et o

MR. CHAIRMAN: How much time was he allotted ?

THE MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KIREN RIJIJU): Sir, he can
take 35 minutes.

MR. CHAIRMAN: Okay. It stands revised. Dr. Dinesh Sharma has 35 minutes.
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S1. f&=rer wi: A YEIiT AEiGy, g8 WR1 9T © b 3 99 bald g9
2025-26 TR el B AR AT 81 39d foIT 3T g=ydrg|

(%1 SuruTafcr A81ey dIoTHiT §V))

AEIGY, aRd H I8 Ud SRIBTRI® 1w &, Sid gARI ST fad w3t oft &
&RI AR AIGT 3.0 9, I8 Sl AR IR YASIY &1 WRBR T, $HH 3M3d] IR Joic
BT YRITHRT fhar 1 81 § 59 quihIieres bald goic ol Uq [aeIvdiadi &l aa
& FHE Q] T8 g
B ATl Teb AR ®U A Fhel goie gl H VAT ST 68 8T § o g8+ Sfai
=T 1l 1 gan 8, 98l 71 WR IR S 64 AT aTel AT &, I [T 3T BT
goT HRAT, ST! 3T H Agfg HRAT W) 9 Iolc Bl I &l B

HAIAR, SHH JMEM, el AMel, TaER, Aq9gN Ud faem, #Afger
LI dHRUT 3R ST ALMhdbRUT & &5 H 98 AN il R] gRac [T Y &l
H ST § b goTe T URIIDPRUT - BIAID qoTC Bl I8 LT A1 U8l 1997 b 2T
BT 5:00 I BIcH Y, Fifs I THY IS BT S FHI BIAT AT, T8 T8I 11:00 I BNl
AT, oIfhT 319 SHH! UK T | Il 51 AT AR HaRAT & AR SHBT Sl
gfrTe Blar 2, H A< SR &l 9919 3@ o fofg A= ford w301 Sit & g8
ol g1 H S! sy WY 98T <l § b SHRT o1&y Sil qiadl Jrefeeel o dR
g BT &, Al Fead w9 H 9 JdR A ISThINY °1c Dl HF [Ha1 7147 &, o
JHR A BAR [JHRI DI 1 &% 8, I8 [RR WY 4 IR 98 I8l 8, 89 2026 T A1l
3Rl & WU H IR fd9q & Yee IR MY | BHRI IS Pl & [ BAN SH Iolc 4§ 5
fofora SToR &) SHHATE! B ax% ST Ta87H Urge= fou v 8, 593 fHfead wu & a8
2047 # "TAHRIT MR & IR BT Y IS 7Y & WU H IR g7l 2
I Afeqes Al & I R S1efeasel &l Ush Sooddl oI a1 2 3iR 39 faer
BT b5 TS, S BART AT Tl R gREeH A & BRI &1 HHd 1 U7 2

ATIeR, § ST g T BTty a1t 89 Y foxT #3ll #eley qwiad: Tl MY &,
ST TS 3T TNIP A 3HHT [qgeivor fan gl

HIRIER, AT e (IS & b AR H 3R @ TR F [T | &1 9ol 9gd
TSIl b AT WHTW 81 81 & - U © Th Pl HRINT AR GORT 8 HiUd Ui I g0
g ol | AT &) a9 I8 21 H 390! U 781 a1l 9 R Aifal & s
314l qh IoTC BT fATIY) R I8 A, 78I+ BUl TRIG DI T1 GaTl, HHI 7L ¥ bl
TE1 gatrl {9 1 T fueft Aarsit & 9T 39 99 g A, 519 d HE T2 A & AegH
1 & oY ST 7 R BUY A DI HAHT §, SHBT 37T 10 ARG BUY Tb BITSTg| HeETT
A1 S & AFTGeH | gAR 14 #3015 9 SHD] 12 FRG BUY db B [SAT 51 Sl 7
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IRT YT T DHRAT AT, IHD] 12 ARI BUY b DI B < & 5 5l H J8T Bg b
BT 3fgl FARAIS & 3R 3T b WRA Bl AP FaRAT H TSI P BRI $7
THR ¥ 31f Her a1 71§ S & forg Hft- S H wEan g

g & Forrell & 19T T8 ElcAll’

g ITLIY YIS 39T BIS-BIS Tl UX, BISI-BI] Al UR, T9H fIgeddry
AT IR 31 AT B SEIfed Bl g1 3MERY WA S Tt Y, I gAR IR
T & 3IR ATST B AMI 7 el i Sit &1 Sghed g1 g1 # ga1 & s o
3ITIT TR S UGeH &, Id (el H ATIHT 98Ts <1 T8l g iR BIfCer: 9818
ST AR g1 Y HH-U-H fooell & g |91 goa H 9 el ) U
ST 9918 © - 39 oY § D] 9918 <1 A8 gl ... (FALH).... 37T He<l I8
T, 969TH HYd I8 Y fh Afaeme @R § 81 39 991 HRd I8 TV b e
T B Y&T © 3R ST 7 3Bl S g oY, SHd! ggan R0 31T,
HERTSS AT, Tl AT 3R S B IR URY g1 $HITIU | 1Y G He-T aTed]
g, BN Sl (43 8, S § S d1edl g (& 3fUd! TR $ &1 HIRU &1 Uh BRU|
a1 I © o5 971 A S =1, ST A9 4 ST, R STl 3R ERT & 991 B oy
AT &1 39T ST fohar =721, S forg oY oy e X8 B

ROy foew Ry Argd o nf) :1uq SgieE # &el fo 79dET (g Sft &t
"YRA T o471 1fRU1 MY S9h! &7 fIA1? 3R 80 &6 T3 &l 1 B ST, 5 o
U GAUT® U R o, fag =t 721 &, FWad: JIoT=1 SMANT & SUTedes ... 3} Sl
IO ST &1 AT fob A UTHior § a1 fhar? Arior gawen & S~1a &b fo ar-a
eI HAT ST b ATTG R IR HIARHA S A S {1, 98 ayd 81 § I8 g4foy o
el § i IH TG Jg! 1 AT4I8 8 Sff 7 Bl 20l I FHY &Ry 7ol
et ST mer #2AT gol Rl U 3R SR I FHY AHIE 8 Sl BT STIHM B
BU 6Bl AT [ I SIHR] BT GHE &l I FHI ATAIE N8 Sl SdHR1 BT T8 [adTs
TS | 59 I [A8H DI BIUH & U T -Idl BT I8 U, Sl Sh] JoTold (o I8
oAl ...(RAYM)... I B 7dl &, Ig Al MY S & 7, SI Sire 3 A1 THT BT 18A™
& B ... (G, ..

o} SggHTafa : A, A, el

S1. f&=Te1 vl HEIgY, 35T 95ol §U 99T 4 Sfd WRBR B R 8l §, dl IRPR &
ST P FHY, ATS IHH! I8 Hel SNl & b g+ I8 arel Y1 <18l [$ha1, g8 el
BTl SR &9 g1aT qRT 81 qRT b, A1 89 W< | $¥ A, &H A Sfiar! §
B
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'8V qIeT faor & 91 & &4,
T aroIaT > FTE YT 8 891

& IR S I8 & 3R 81T oNIAR R I8 B 3R 15T 96T [agetyor fdha
STY, A1 ST8l 89 AR T2 I 9911 2, d8l Sl YHhIAREIUH &, qoic yae
Iffe 7, S gRT 88+ FuiRa Jedi & Uiy & forg ot i g1e &l o
B DR BT Sl Hehed [olAT 2T, IHD! AT FART WRBR F I UK [6A1 81 3R
3T TSI BT TAATHT DY AR IADT [T B, Al U gl Il [aETg TSl ol
o ¥ 2023 # BHRT ITSTR IR TTeT IR faerd o, foxfa a9 2025 & g5ie &1 S
RaTgoe YREHT FaTT, IHD ATAR BHART ITSTHINIY ©TCT 1.9 HiTerd AT 1R faxig 9y
2026 & TTY IoTC BT S YREAT 2, IHD AR BHART ISTHINIY ©T1eT 1.5 Hicrerd
T

37ef TEEr @t G BT TET Y A1A A 21 H SITUR HEAT Aedl g {3 M
T TPR 9 BRI ¥ AaRATV o T8 8, 3R I8 T SIRI I&T al a9 2030
TSI JTfErey, T4 319 revenue surplus H8d &, S®! IRB &H T ol & A1 98
SITGAT, dfed BH SHB! UTW BN 1T HE Ahd & (& Uh Jg R 3AR 1981 H UT
o T e, <ifehT Sk 918 STU= 1 W 181 fhaT, R &1 A1 Al S+ 917
R YRT Ud deficit financing @1 A% Fedl TAT? MYDH! AT 7 YR BT HHOIR
AT 3R URTEA G911 BT BROT A7 b 319 SMRBT A FeT g1 oATed ¥ Bl g
T ¥, TaT o9 & foIv I8t IR AT I dls by dlgd o I, S )
SATSTETS! BIAT T 3R TR | ID! ATST-AT e A urdr o1 g2l D
T & SR MM FB-F© U<l 7 10 fval IeF o et a1 2, F8i 5 el
TR U W e Y81 21 IEY 31 TEe &1 Yo ARTYT 7, RrAd! THsT &) Sievd o

weIey, § A o<1 H3 HElSdT Bl g=ydre <1 Aredl gl SR WRAl
ATEd 36 foTT s IR g T I "HIdoN" 2T6g BT TANT B | § I 8] AT
f BN ot & VAT a1 BN, BT Fhall 2 fb I7F 7 # 7% Uk 216x 919 =7 8,
Jfp= AF FRITE? Hi 1 I8 & S o) H 9} g<al BT ATel X@dl gl S HHYIR §, I8
I gTTSl B! I WYRT AT &1 S A 2, I8 IFh! 4 IR BT 8 3R
IRIR HT FATAT BT &1 TS MR &9 59 dolc Bl o, o IMexoiy fa<g #=ht
eIl o STel UrHoT refeaven & S=1IT & fov o fhar 8, 98 S=iv e
SPREFR B W) S fhar 81 a8 wR, g4l i R & fow iR Ren & a3 §
Hiferep) aRedH & fTU aoie &1 ade &, a1 98] ATSIMSErS 3R ATSHSTH B
forg ft 59 B 7 B wrau™ fy U

TEIGY, § 3TN HIAT ATRA] § [ 519 AN dhad & 6 IRA B S ot 3rawen
2, S9d! IR & 51 5Te 2, 98 ffead wu I I8i &1 7egq 91 81 el GRaRI A
eI T & HUR R T8 e fAT? §9 oIC BT Sl Jol ocd FHIed 8, § FHI1 §
o T 31T | gt B4 fhl 7 58P IR H ! Arar fb 7egw Ioft & a1t 74
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1 BIdl, SO SgTe] S0 S ST TedT © 31N H¥I-HH a1l ITdh! 3T 31 BT
30% b BT T o1 UsdTl ATl STb R H S84 HUl el AT ATl 37T BT S
goic B, 394 [Mfeed ®U ¥ 12,75,000 BY ddh DI AN AT dTel DI ATIDHY Y
B foar B ondY ey &1 fAge ff e aren 8, TH S9aT IRedxor 4t 8
3R 3= TAM Aol 1 8RN § #8 Faha § [ ¥RBR & I Sl HA o, I Ease of
Doing Businessiﬁ‘sl@mlé%fqld %,mﬂ%mﬁémaaw%

AR, TS AT [T Toll ¥ T 81 & AR WIS B4 Js! 37 BIed Dbl
3R 3R AT | of ST d1ell 81 A4 P& o Ul ARGISMS 7 XUI XS BH (6T Bl
$Y AN 59 IR W 7Y B Fhd ol AT I HH B B AAA I &7 SHBT A
I B {5 o9 =< 81 SIT9A, ST 6 811 § &4 1Y, f O a1 df g9 B AT S
FATG| 3R I AT, AT 12T I 3R R WF Bl Al SUHIHT IRI3T Bl
AT g3t 3R 7177 g1 1 WS 971 39 THR, A ARI o, ST Udh A1 I Jal
g, H TSI § o T8 AR BT el AL 2, THT IRI[IBRol 841 A1V o,
T 3rorrel & 918 W BT H B B IRBR B el 39 IR § i deAr
T8I § [ HIRT  THM dIol BHR AR TS| BARI Sl {41 &% 8, 3R 89 oW dl
ay 2025-26 H 6.4 A DI AT fdbIE TR BT JFAM &1 YSIITd I Bl 8.2 Ufererd
P FST BT I AN &, H eI g b g8 WY SHR] 1fedvell 1 U Folgd U8c]
JIHx TR ATHA 3MMCT &, S AR T Bl ST bl AR o ST 39 YBR, B &
H B gar 2

HAIAR, 34} 3Mar & IR H fewol) g1 <&t oYl we w301 < 9 a1 Afgansi &
T4 IR AT BT 3T fha1 &1 SR g4 <xd <l SAR SIYCAT WIRd &l ol Thi4 g,
IR THM AN T BR-IRIR YT §3M 81 IR IIh YR 374 A1 B <l Teb
AfESTT FRY IR0l § I, TR IrdTeaRul § I9& 9] Bl YTl 8 3R I8
IO FRY AHERIGAT BT IS 310 T BT & I+1I9 & oIy T Al B
saferg # wgm 6 amary iR ' Al & BAR Sl AW AA §,9eM
U TS U8l Dl Bl

AT S o Iged | TSI BI ARIRT IR G911 §5 ARBR - §ah (ol 8- BT Sl
&g I@T 8, b d8d TN I 4 IR T RIS YRARI Bl YahT &R A aral 2|
ST &1 81, $9 TSI & {17 5 TG, 36 E9TR BRI BUY goic BT YTILT fhaT 1T
21 AT St S dEd §, 981 TRET 21 HIET SN Sl hEd 8, d8] R &) $B AN dl Had
& fob A<t ST 3Tueh! el & Ty 3Tl ST o1 TS, A1 | S7e qarl dred § fd
HIal, ST 391 5T 4 S 9 91 B B Bl Haad IE &) JAMIST FHI §S 7, ol
3ITUST AT BIF b 18 faeell JATST YRIgTell 941 JE! &1 $B Al I8i JIeje T8l o,
Afeh # ST afthal & oIy S79 g o SIS H S8 3R fth &1 7¥s — aFl
2l 37 UGT B &l SR ST TSI H 3hS bl TSI STeal Sl bRl ol I8! gail -
3ITel ST 1 SR el USl, S ST H el 81 1T AT H He1 arsdl g (b
9 goIc W $B AN A A 3R ARKTSh H gaRTec UST g3 ol g8l b, U I5d &b qd -
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HIeR AR HE 9 Y 2Mes Terd Febel 17 - Yaqd J&d |31, BTefifd “qa 2es 4l Teid
Tl 21 9d B o faRIaT 2 b 98 IRI IR Fah hled] I8dl ol Yaqd &3 431 1
HEl AT [ I8 Ioic IRl Bl oy 3R 7egs 9oft & ARl & forg gFT =tz o 4
AT AT b wegs soft & fo7Q Sif Ugel el | i T8} o1, g8 Jer H31 off &
T H Bl T 51 I81H 10 TTRI D1 AT AT D1 a1 B! 2fl, T8l 12 TR T 8l 7T,
T V€ %H BI V8] 2, M3 Il SIMART BT TS I 81 7T 51 3R AT oxd Al TR 3R
aferd wfgenatl & fory fooedl 7 ot | €1 781 211 gad gadl/gact & foe 2 R
SYY TH & TH Al &I FaRAT §s & B A1 a9 QAT B, ST 37T 8T 81?7 Pig el
T AIYaR, §H BT B AR AoIde] ¥ 3N 9¢ I8 ©, IB TS sHiery |l 19
B3 b &9 S RICT, BUST IR HABI.... TTGIT Sl Bed U

314 A, AT 3R APl Bl TR 41 89 of ¥ &1 <19 Sa1e Sil & AR,
ITP A aTel 3R RIyad HIg @+ aret Ue #3i1 S 99 $8 /T IR I ol 39
3R AT B SR 7, Al WRAR o S 9= &1 faarg 7, a1 I9a! [&ar
HRBR DT RIET b ATaeaeha 2, Al G R B avT SHRT ARBR BT TS
ISR I SR 8, Al T ol & d8d 961 gg MR WRBR S| B °IST Bl ol
$H ATl I8 FIaeld SRR 81 AIeR, Sl &1 &d1 2, 98 Miegd w0 9 wvd
T YTF oIdT 21 ST T B Tl T <, I SITAaT dRd o, dherel ded o, 3 B
| 1 P I 7 Hdel Yeb grall goic AT, dieh goic 7 gy 2025 TP AR 40
TSR BR QX R+ Pl Hehed o1 81 I8 “Special Window for Affordable and Mid-
Income Housing Fund’ & 3fdfd 50 89X BR T faT €1 a9 2025 d& 8 31X 40 VIR
AT G dTel & AP AR FAT AMRY? H BT BT DR AT Dlg Hid T81 8, dich
BT BT 411 g, SABT STV BT § 1 #1907 SR §U I B I IT< ATeH 8

“Ug & ol 8V RIV BT 3PN &
YT &GN 5 GordT [dbIRT BT STTETR 81
8V Y H §9dT YINT BT FHTT 81

I SN YR BT T 8, 39 T & I~I & {0 g9RI ORBR 7 B fhar
B HRIAR,, JATST TR & 7Y 8% &3 H BRI fhy 1 8 &1 AR, | I8! g o

“ 71 37577 ] @IS T T8 vEd 8,
gel faerg &1 78 feom ¥t 1ga 81
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3ITST THI STTE1 UR Sil 781 81 X1 AT, IFh! A1 WIS HR TRBR + §R7 {1 2
3t 9 o ugel § AR U H GHIY dg 9199 Sl b |ISaR HHSE AI8d 6l Th
fer3 Sxg JBT AT HHOE I ATEd, GHTY dg 919 Sl & §ISaR W8l bR I 3fR d ga8rell
& ATATEROT H YT ST BRI A1 T FAT SI 7 IAD] @ISl AR T Had
IS, gleth S9! AR MTTIBAISI DI YRT fHAT 3R & HAT SIl HHGEIA Sil &
TR Bl gY fErs AUl I8 URA §1 ST aTeHi bl & $HH Hel H AhIsH Al & U
i gY <2 o1 gere w3l fewErg <, I8! 9Rd &1 Uddid 51 WX, fquer & fog a8
IS+ ST Icil ST &1 81 d ARE-0RE Bl a1, Sl HRd & Uil &, AR Dl Sl
R 2, Sl WRA BT I 8, HHI-HH IF TR 37Erd H B © R 915 § Bl
S gD W I B TR IR U H $° § 9gd TS Ui &71 I STl 91d §
o I81 e 31 TeHT 9, dl 99 R BHR IIgUid Sil =1 i g &b [Tl I8 gl
TE1 "eHl Afey o, IHA FIdh! § TIMTl Y STHM H IR HRIS AT 31 o, <Al
31TST 31 TR B FavT 8, FTe! goT8 9 3ITST 2025 H 40 BRIS B hel UR HR
b Bl T ANTIMIB &, Fifeh It cgawer Wt 3res! 2 iR ANl &7 Sfa-9ifeT, et
HRI, BICT, Fict AR ST R BT ST I AT, SHD! S8 a1 FAIAl BT U
H1Y E1 BIA1 81 3R 19 BT bac &, Al Uied Sif € A1 | 812 Hard gy faxarg o
S| I81 Blg ST AT DI STl T8l qOdT, Big g4 T8l ol AR A1 AeTh $ear
DI T H AT B TTHRTD DR &1 &1 HETHH BT Sl foRe 8, I OIe & 79 Bl
Pls THST el UTATI T8 IR AT U 3R G13sY! deay | Y| 100 AN DI AT Th
MY, 11 GID! TG | AR 8T G 8, H G BRIl gl O Al Hed & b Ho
% Hel § g AR AN @1 S &1 BTelifd $H H WIAT-YTAT BT ¥ 7 83Nl &, lfp
faeetl 9 S AT BT ASTHH AT, IHH IR U & &l ASH @l Y| TH dASHI T
&1 o7 {6 98 A9 2Tes & et &1 IR 2, 1 AR SR U3 & ded HE I8
o {5 I IRTT ©ICTel & IR &1 A ST FHeiil, 37 81, Al 98 ST AU B B,
AT )T U2 I © 1 19 U 11 gafhdi o off, A1 &9 3 &F A1 AT
A1 H 1Y Yh$ BR Yeb GIb! dl o1 ol | ATY 81 s, HRifch I aTaT YT I8!
a1 qreT qR1 =781 fhar, O (feed w9 § S=dT1 5 U] TR &1 I8 Sl
qolc &, I8 1G1 BT YRT B aTell 81 HATT: B ST W UH-Ud BIC-BIC AI&1 B
ORI B ATl 81 STASANCAN & ey H 9w, Al GRAT AT STAolid a9 Seby
SITHITT” TATAT 81 3R 3T I, AT 24,100 DRIG TUY BT goTC I T &, I8 AT
HEIRANIT YIYH-STTHH o fTY @RI 81 3R 319 < fob Sl 31edid s SIoiiir
GYE ©, STP! ofd THY A SUMAT QT AT AT, Ih [l THH BeATITHR] ATSTATG
IR WRBR 7§98 &1 Ul IR ST 1Rd g 999 &1 o i) g9
WEHR 1 51 81 § HE o1 § &6 AN & forg, Sonfa & forg, foa Afeansii &
forg 3R HIstami & fog ¥erc-3ma & it g7 9¢1 faan T 81 3T g1 & &l
A1 I AR QAT B ISR &1 Goid HRA d1ell ©, ol dal gHSl IeN H g il
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ST & TTY ST 20 3 22 TG AT RAT DT GOI B dTell 21 IR MY ] TRB
ST, O THM TR & QTS & HUR |l THH goic BT qraem= fear T g1 R §
Y, A1 & TRG Al [JhTd & deg el I8 Aedyqul 8, Wfdh 3R Bl S9H
BT gedl © &b I8 T8 {6, I8 B a1y A1, d Fiead w9 | &4 Sl AT
Y AT, B BN I8 &l AT 3MfADH AARDDHO & oy TH T HAT ST
e frer 1 3% foharn 21 ST & foY 894 didel Bk dldhd Bl Y (b |

3.00 P.M.

B T fAeTerdl & H1edd | 1 o1, 25 §STR 3MMfQard) gedi dl R1ef sl Jora
H 3 TN 31T B1 &9 I8 § BRI GRPGR A nfeari 831 § 10 ¥ 30 74 dAfShe
PTeTol @l &T (ol forar Bl

ST, TS I8l a1 ot 3R I8 d&1 gofc 9 Yd, Irguld Heledr &
MUY & Uge fod faars oSt 9ot WRaR anfaariRma & forv, sferdal & forw
IS AT HEIGY, Ud g AdT, difd d g & =Idl 781 &, d Ufcrget & =1 8,
cIfdee DT SIIeT ST ¥8dl & fh d Aed H Gg Al 9Id & 31X Sig 1z ufcd HEIG ]
1YY Sefl &, A1 dhad & [ ST IV AT| Ueh TSRO, ST Ga g8l HINT BT Sita
STt 8T €, 9 U3R oS! HEc 81 J YR oS! IT IDT §S ISl AT gl Hi AdHT & —
ExcalEupEIkeal

AEIey, HagTd U O NIF U Sod Uexy IMfedrdl dfge & folv 39
YR &b gehedi BT TANT HR- & [o1g § FHSIT § [ I8 WIRd DI STl H 1D 2
ARGy, T F81, S8l B UTeT & U =Idl &, S §91TeT F 31 & — d U8l S a1 o,
IBIM I U b ®Y § ST fhaml MY M= & HIF-I1 AT IR of ST
T8 &2 T T, Sl B4l I I BB, A DI GRT Yfefal od? I dR H
HEd © [ I IF AIQR T8I 718, A Il 76l T3 A -3M1fe, Il § ST Ha1 18l g (o
3ITIeh! &RAT Ul foh AT MU HEIGAT 351 HH H F1 PR &l ol HEIed, Js!
R 1 FATTT AP Bl 3R 3MUD! Ih IR H U] HRAT &, Al T° B AT
fp o & &1 veei= 81 Bl aRTd § PR <@T WY, Tl 7S, 2024 § HRI IIeafe
FEIEdT I AR 75 off 3R I8 WY a1 3 F1 A1 {527 211 I=1+ T8l R gorl 4
ot oY, T 7ET MR H 2nfiret Y g3 off| 31Ul § 916l & STMeRY T8l 8, 3179 o 99
AT AR o1 €, 1P M9 @l § A Y7 B | IS TSI &, IE fUssT 8, I8
YA 7, IE SfTd ©, STdI dicl, SADI T BRI, R IS B BT IRFeT
IR R Y A Tl S, dl $H § UH A1 Aaa 0w # 99 g 81 S|
(Y g S geAel ofl- #Bled, H g9+ 2 &1 AN &R B[ § - a8 GeAl
Bl 3l 1 7181 o, afces a8 H9 3R F1a+ wR oft, SHIfery 4 i w2 9 b I |4
MY H el i1 X2 27 A 39 A1l Bl IATe H 9edh I8 U [ G &I g1 31 S|
B! Sl g e 2, 98 Ush gWQ "cHl &l dalrel § Hedh el ol
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IS, T T 81 & 918 8 d¥id § IR1H 93 Qg MY, H FHerar g
fep < ST TET &1 Hele, AT HHY Faell 8 3R 39 el §U F9Y IR H qHe § b
EYRT Sl goIC 8, I8 Udh s (ST 3R efte &1 aR® 9¢ V&l 81 H 39! fg9n 3iR efee
3?11%1’(’ E@"‘T[, it s?TﬁI Atal Innovation Mission RESE National Quantum Mission
dd DI YA 51 SHH Al 3R Semiconductor Ecosystem @1 HSTd R+ H A
Deep Tech Startup &1 S¢TdT 1 I BT fas= &1 399 Udh A &, FOTIH 10 B9TR, 300
PRIS & URTBTRIe (e & T IndiaAl Mission, AT AR ¥ i gigasn &
gRYUET B HifTHRI BT H gaaT™ &b fol¥ YR BT TIR HIA 6T faoi Bl

HIIY, g duic MY AR 1IN, fTIT MY research and innovation Eﬁﬁ
g, 39 &7 4 I3 89 9991 & oIy o191 ufciagar &I 3R Asigqd & 81 81 A8 lad,
IE U &1 7181 | oflel 98GR AT Sl 7 ST ST -S17 fhar &gl 21, 3/ed Sif o
I S A SireT, ey U&= W2 St ¥ $el ST SaH-51g {har-oy
forg 3t =Y fag =0 STt 7 &9 &1 3mrded foar 81 emae s<ft &1 o o fo aRa
= RIS BT IATE T B ST

ABIGY, TR BT TG DR b ATY-HIY WIRA 7 120 SN DI IHDI AYf<]
AT 11 37T WIRA T H3i1 Sl & =IJed H Il 81 2, dioth J& HRA QAT IR 2047
&b [IBIT WRA DI YRBSAT DI AR ST TfT I (U1 AT AT YRT DR V&7 2
HIIER, H I8 gl [ 3ATS IR Nuclear Energy Mission 1 TR W, W 3R fEdHTs;
ol BT g Bl % R gl PR el e b <91 Ao arfery 9 R,
STATHC 3R AL & ATA-A1 20 TR BRIS &b 9% B TR% 9¢ &1 &, a1 I8
arfereaifs T8l Bl

SHR] AR TaTaR AT DI HBIT DI T 91 T8T 21 TS Jg! [AaRad
HIRT 2047 BT GRBTT &1 “HFell Sfia 81 BRI I&! Herl, 3fed H & g 3R
31Rdl H T T U 9gd IR BIAdT d ASE BT GHI-9HT W TN 6 g,
BT Seoid AT 71 fp, I8 w7 fhar 87 wiifd, I8 99 99T & =ga=er off|
AT, ST 3TER 3METe] B bR off, S AfTBER T e 241l 7 AR R TR DY
q1e o1, g8 RRrferd 1 oft, a8 T9™ STl B RIpR 211 SHb IR 37U ATTBRI &
T 1 9@ & DIs IUTY 81 | THM Bigarad A o] g5 I9 TR & IR 4 AT
Y 50 AT U8 DI A IHAT fF “3faell Siad 81 JeRI J&! HEI, 3Tidel H 8 g9
3R 31iEl # 9T, 37T ol 81 3151 & AIG! S &b HIRd |, YA BIel & R |
319 TR S 81 A1 BT 81 2, dieth 3F ART & Sita= 4 7 A &, 7 Il 81 TR
& S § IHIT 8, STE 8, AN 98- &I IRBAT & 3R IgT BRI & fob 31T Tg
3N, I8 JeTHAT A1 d&=1 ST, I8 @y dial AIorT, I8 AR b da
3T IR 3R AT <, AT $1h -1 91 ARI ¥ AP T ASIAT FE B
AT | T BRI ASARN & AITRHHROT BT A 81 596 A1A-1, T RIS
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STgyfel SIaT I BT WA YR 81 bl 51 1,15,00,000 ARATY $H b1 T U5
! g1 I8! AR 8, Jel HRd BI T 8, J& 9Rd HI Yee &, Jel WRd &l
RIS & H g1 A18dT g [ &1 6 Hel- 3 50 g AfS st - 59 o1& DIy Al
fepa 2|

AAR, 9§ WK1 9T &1 H9 T1 Yo SFh 81 915 8, T DI DI oAl qals
21 H TGS A g RIS H U AIER IR §Y & — HolTol od+dl| S8 $al:

“foR 71 4 3 i 95 & G B offh
q 39 3 TcT H & URTH §1 i<l <l 37T A7)

319 92 3ifact | UEH dex] I8! 21 ISl a8 Javll 981 &, 9fcth 31TeT 98 higex
@I Bl AT dTell W g9 bl 21 AT g8 Agcadha] Wl &, Al AT a8 TSI H
RTERT Wt R &l B AT ARHDHRU B 59 SIS 7 IR 99 D1 IR B [Igeiyol
BT P ol AR {51 g1 ATaR, § 68 Wohdl § 1 31TST AN ®Had © fb AATal
JOYIH S XM & IR H $Had © [P ISHAR M Bl HEH MM I9H DI B
SIS FHTST A fR3T o171 31TST B STFoTy SFHTST & 3199 & folv 579 TR 9
S b 2, § qHeIaT § (P I8 Jigd 21 3R <@l 1Y, 1 3115 70 A1 & a1 W
YR 3 9@ & HIR R Tl 8, A 98 AR <3 P Afaem g1 |ide # wear o1 fb
AR T8 & 9 forael TR & AN BT S 81, a1 3177 9279 ot & o & forw
TS dT I SN §91 81 X4l X HH B & 18, SIB! o & A1 g1 d gad
BN AT T 12 TR BYY T ATIDR Dl AT I b gY ol H Al § b o @
T, 9 A WU 3R 19 9RT B faprrsiicrar § amy 96311 3mexoiy fagos g
RIS ATIAT 81 ST & AT AT &, d 1 ST &1 AT Bl Sl 81 A IR HIR b GRELY
AT &1 H S $B De1 aradl AT H ITH T8! Bl (& 3777 AR Bl ADR BT
B H RT 1 ¥ B, DY YT TBIR Dl g1 B Bl Rl sl Gl Al St dhad
81 8, 9fed B B 3R IS I BT 6 ST e o7 HeiRor 787 O o1, 39 o6y
& EROT & A1 TS §ART Hhed il A 937 &

Aga], H 9am 9rEdl § {6 ol #Es & &% 10 99 ¥ 5.1% & Bl
3exviyg Ui, ferewa=e Sft =ret TQ1 H ST e A8dT ¢ [ S A i e foaT,
3TIh UTRT <Y 3TGER T, Afdhe 319 &1 Hx UTY| YRAI ST U] Bl ARG 7 &b
91, 10 991 § H&9Ts B g% 5.1 fIerd &1, STdfdh F987 Bl § I§ g% BRI 8.2
gierera ot

39 WY WRAAY H HETS Bl &X 5.1 AT 81 I8 3gd &1 THRT faehl gar
HSR 9l 9¢ FHT 1 31T BAR A ¥ A2l 431 WeR 619 3R4 SleR Ugd 1T &,
STgfdh 3T THT |, BT & ITATHIS H I 292 3R Siok ATl & H8 Fhd & b
3T SRISTIRY @ &% USl 81 I8 2018-19 H 5.8 Hiwal ot 3R 2022-23 H Ig 3.2
BIFa! 8l bl B
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ATIAR, BRI 3T BT S 68 © - H F9sIdT § b are 98 9RO Yo g,
YR Neld = €1 3fgdl B fhdT 81 g flTdT a1 Saqerie § Al gd o fba
a7 81 et &b & | g e il il ors 81 gd Gl wiwisl Bl e e
31T 3119 T HT9I3HT H 2N HR Febel &1 3T 14 3 e W13t H g < Febdl 8
fR1er & &3 § WY Igd B fhar 71 & SR 8 HATSI 7 b s Widl gl
Hed o [ AT A ATGT BRI 8, <lfeh T 3N - 70 AT DI FHRT 70 AT 4 o,
<, ot 81 775 3R UdT T BT I1RT 370 3R 357 I B T3NS HIHR H Foma B
WWWW@(W%W%I ﬁﬁmmé%regional trend DT YT
2| BaTs 3Tg Aol & A1Y 9¢ g ol Nald, 9I1evd, B18d, goic ¢ H Sl URNIBTS Gar
&, U8 AR B 3fgd Qs Tsdl 3l

AdR, § A9 & FAI ARTYR AT A1 AT W] HeIGd - Sl A fohar o,
H I @B ARG o fFh T & 2, IR d T 3R S9d $UR Hgl Bl 31T I8
AR 3 [qB R I 1 AN < X878, Nd! aRIaR] 89 SaaaHe T 3 dl B
b &, AT 319 &H STd! TBTS & IRW 31 ¢ I 2

qTIaR, H HgA b GART Sl I8 I9IC €, g8 7 Phacl T SUATIAT Bl oA
dTell §91C &, dfcth 39 goIc & HILIH A H g Fobdll § [ 89 AT 31 aRID T Bl Al
I T T, ST 99T Aied HHRTT SRS Sl - §UAT o] o7 f 89 U Harid
LT Tl AR S| d WXl WV Bl AT FTed o AR I=B SHAT Bl Uh
AT H T wraT uel AT o, oifhT S HHY Bl BIUH Bl ARBR F 6] A &
oAl HHBEIA Sil, I FHY AT ALY § &, I8 HRpd AW Bl AT b ol G H
9Iyo7 &1 o1, <ifT S HHY BY ARBR - I8 DRI w6l fbarl 3ot e Hifr &
H1EgH W I U9 81 8181 .0 Bl wl)...

AT ST ARIGY, § U 91 BT FHTG 6l gl 37 8RR forg g
Wh¥Tel fIepRIT 9IRS &I ig IE| Yeb VAT HIR, Sl 37D WU H TSI, AHISD
WY Y FHTIL 3R Th-ildb] WU A R 81, ST81 I A<D, Fleg, TR DI AL R
ferea # Serfl § A= fa7y w3 sfiwel) Fefel AIARAT S ®l ga1 graell iR
TATICIRITS FoIC IR R b oY qTs MR 979aTe Sl § 3R ST RT FHT Bl

gl
s SURITIY @ I 99T 6 STl

[T & =T (2T ST TBT1eT AN A1 SUFHTALT Sil, 519 AR o Yd ot /241 qred
W2 o, Al H IHH STAIA HRAT 18] AT, <l A7 gd o w31 St 1 yield 781
fopa, g w_ftrer 121 €1, oifdh 9 5 thaed & IR # 911 32 &, 31 o1l fb ST
I8l WR FeIRBTs BRAT BARI RTaR] 81 Ugell I ol 9 J9s1 | 781 afrg fd

Chidambaram Saheb was speaking on Budget or speaking on the External Affairs

Ministry! He started his speech where he questioned, ‘Did the Foreign Minister have
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a talk with the Secretary of State for Foreign Affairs of America?’ ¥gI 32er g3l fb
S8 I8 gdva 2012 H 1 T8I IBT when he was the Minister? #X H9 § I8 U3
M1 fh why they did not ask this question in 20137 Why they did not ask this
question in 20097 Here, the hon. External Affairs Minister made a statement and he

has come out with facts. He made a statement in this very House, where he
explained it in detail.

(MR. CHAIRMAN /n the Chair.)

Along with that, he took the questions and also gave the clarifications. The
clarifications were given.

TS TR $9 91 P T BRAT 181 §, di1ch VAT FATIT ST ]8T &, oI
q S deport fHY T, I JMFET 7 A S gY, 39D! AT YD €1 81 T T a1
g fh 2009 # =T&T oY, 2010 # 9T &1, 2011 # &l oY, 2012 # 7L &Y, 2013 # &I i
GITPI, al 2025 H ST 31%!(’, national interest &Y HUT Y political d?H 3 Tel CECR
t{II(ENI ¥ 9T aTEdn %:', . (AIYT)... Hon. Members would be aware that the
process of deportation is not a new one. | repeat, it is not a new one and has been

ongoing for several years. | would like to share with the House, the details of
deportation from the United States of America since 2009. The numbers year-wise,
as available with our law enforcement agencies, are as follows: 2009 - 734 persons
.(Interruptions)... T8 ART BT ART UL &1 ...(FIALH)... 3 H, ...(GLH)...

%ﬁﬂmﬁr:ﬁﬁ?,wx_ﬁ,lgotyour point. a%%ﬁaﬁgm%,wﬁﬁ%en—q’
A FRIGRRA ST 91d B!, SAflY A 91 32 B ...(TIEH). .

it SRR AT (HTcd): TR, IS T R?
MR. CHAIRMAN: | am chairing. ...(Interruptions )... Yes, hon. Leader of the House.

SHRI JAGAT PRAKASH NADDA: Sir, | would just like to say, deportations by the U.S.
are organized and executed by the Immigration and Customs Enforcement
Authorities. The Standard Operating Procedure -- deportations by aircraft used by
ICE -- is effective from 2012. | repeat, it is effective from 2012 and provides for the use
of ‘restraints’. Restraints H 81 2009 I o< T 1] SHIN % IR I 2025 F A SHIN %I
ifohe 31 |HeT # 7121 e ® 5 fo9 yaR A a€ 9ie ot SMTaRIT H Fell STl 2,
ST qUiATHT 3 T ST 2, Ul 61 S1d 379+ qIRT ATl 2, Al J ATIRIT 9 I8 & MR
Tq BT A STl §, A1 iRl oraeht g wfedt R @ SR e §1 a7
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double standard S T&l g1 ga IRt a1 7 91 Fal, AT I BT H §AD! clarify
HRAT AT, H1 SHDI clarify fHT R | SHDI authenticate W HIAT | ...(TTET)...

MR. CHAIRMAN: You will get your turn after one speaker. ... (/nterru,oﬁons)... | permit
a very brief intervention by Shri Tiruchi Siva. You have one minute.

SHRI TIRUCHI SIVA (Tamil Nadu): He gave a clarification that it is happening since
2012 that they were deported in an air force flight. But we would like to know if they
had been handcuffed and chained even from 2012.

MR. CHAIRMAN: That is what he said. ..(Interruptions).. That is what he said.
..(Interruptions )...

SHRI TIRUCHI SIVA: No, Sir. ...(Interruptions)...
MR. CHAIRMAN: He said in ‘restraints’. ...(Interruptions )...

SHRI TIRUCHI SIVA: He did not tell that. ...(Interruptions )... It happened only this year,
Sir. ...(Interruptions)...

MR. CHAIRMAN: One minute. ...(Interruptions)... Let me clarify. | persuade Members
of the House. They are very learned to know about the procedure. Mr. Chidambaram
knows it much more than anyone else. The expression used by the hon. Leader of the
House is very categorical, °‘restraint’. You know what 'restraint’ means..
..(Interruptions )... Sir, it is there since 2009, he said so. ...(Interruptions )... He exactly
says the same thing.

1l ST 9hTeT ST : IR, SR & AN B4 O 81 ¢ & ...(GE)... S8R B AR
..(AYH)... § SR A @ I ...(WAYH)... STHT AT el § fF 9 custody =t
STl &, T 3TIh! €41 | I, ...(FGe ).... Ask them 1o .. (Interruptions).. ﬂ?{ HTcH
eI 2, TS Y Bl 59 4 Y 811, 98 31 A1 e, b H I8! ...(aem ). .

AThd 919, H 38R DI 91 DR BT §, NI T 919 H 3T I8 87 ... (TALH). ..
319 TR BT 1T R BRI I8 87 ...(FAUM).... W, 381 ot el <@l gl 99 ol
DI HECS! H [ofT STl B.. SHH AR SOPs ol gU 1 ...(Fa9™)... You have to
follow those SOPs. ...(Interruptions)... SOPs follow f&Y S Bl ...(@eM)... d
AR SOPs follow [T STt & 3R F8T 2009 H 4T follow §Y, ST 2025 H §Y &
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MR. CHAIRMAN: The House is progressing rather well. Ignore the past few minutes;
it should not be a precedent. | will make one appeal. The hon. Members of this
House may work to get more involved with the procedure, and the ‘restraint’ used by
the Leader of the House and its connotations are sometimes dictated for survival and
safety of the person subjected to restraint. After the External Affairs Minister made
the Statement, | learnt myself in detail to all that the External Affairs Minister had
indicated, and | will share it with Jairamji, during the course of the day in my
Chamber. He will fully appreciate that ‘restraint’ is sometimes generated for pure
safety of the person concerned. .. ( /nz‘errupz‘/ons)... | call Shri Ritabrata Banerjee. You
have 15 minutes.

SHRI RITABRATA BANERJEE (West Bengal): Sir, | stand to make my speech,
speaking on the Budget for the All India Trinamool Congress. As an MP from Bengal,
this is a special time to be speaking. Last week, history was being made in my State.
Captains of industry, thought leaders, heads of missions of 40 countries and leading
entrepreneurs from across the world were drawn to Bengal for the two day Bengal
Global Business Summit. Last week, many path-breaking projects were announced,
from Al to tourism, from steel to energy to telecom. About a mammoth of Rupees
four lakh plus crores in new investments and tens of thousands of prospective jobs
made the headlines. One of the world’s biggest industrialists said this at the Bengal
Global Business Summit in Kolkata- “Now Bengal is also witnessing a renaissance in
economy and business... and no power on earth can stop Bengal’s resurgence.”

(THE VICE-CHAIRPERSON (SHRIMATI SUNETRA AJIT PAWAR) in the Chair.)

Yes, Madam, Bengal means business.

Now, let me dissect the below par Union Budget presented last week. India
has more than 50 per cent of its population below the age of 25 years and more than
65 per cent, below the age of 35. Now the question is whether the country looks
upon this population as a liability or as a resource. This is the basic question which
the Budget must deal upon. In dark times, will there also be singing? Yes, there will
also be singing; there will be singing about the dark times. The hon. Finance Minister
has just left. The previous Budget presented by her in July 2024 after the Lok Sabha
election had accorded priority to employment and skill development, given the nature
of the election mandate. The Finance Minister had announced a Prime Minister’s
package of five schemes and initiatives to facilitate jobs and internship opportunities
for 4.1 crores youth over a five year period with a Central outlay of Rupees two lakh
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crore. However, this year’s Budget, February 1%, did not refer to the Prime Minister’s
package even once. There is not even a single mention of the package. What do we
learn? That the Cabinet note on employment-linked incentive scheme is under
finalization and several meetings have been held with the Ministry of Labour and the
Cll to discuss the relationship between capital expenditure and employment
generation. In other words, the future of the Scheme looks completely bleak. Now,
the Periodic Labour Force Survey (PLFS) — it is a Government data — revealed that
in 2023-24, youth unemployment rate, for those aged 15-29 years, had gone up to
10.2 per cent and the unemployment rate among graduates was 13 per cent. The
latest Economic Survey data shows that average real earnings of self-employed male
workers in India have been decreasing constantly from 2017-18. There is a constant
decline.The monthly real wage of male workers, salaried workers, is constantly
declining. Surplus labour, inundating the job market, combined with high food
inflation have severely squeezed the real incomes and livelihoods of an overwhelming
majority of Indian workforce. For a Finance Minister and a Government always telling,
Sabka Saath Sabka Vikaas, to overlook this is really, really dangerous. Modi
Government's mammoth ¥ for the last 10 years, has taken a toll on our hard-earned
public money. Over the last 10 years, frauds and corporate sharks frittered away; at
least, Rs. 12 lakh crore of Rs. 16.11 lakh crore our banking system has written off. Out
of this, the nationalised banks alone have written-off more than Rs. 12 lakh crore.
When the hon. Finance Minister replies, | will urge upon that she must tell us, tell the
House, how much of these written-off loans of nationalised banks have been
recovered.

Now, we could also compare this Rs. 16.11 lakh crore that has been written-off
that disappeared over 10 years with the Union Government budgets for Education
where the total expenditure was less than 40 per cent of this, and for Health, where it
was less than half. To make up for this lost money, banks charge higher and higher
user charges for every little service. The rates for loans go up because banks have
suffered at the hands of frauds and fund-siphoning.

Now, Madam, the stupefying increase in the wealth of the favoured 10 topmost
cronies through favours, rule-tweakening and the low-value sale of high-value
national assets during Modi's Rule has been massive. But the ‘Rs. 12 lakh crore
wipe-out’ by nationalised banks may help us understand how the next tier of cronies
and beneficiaries gain from the regime. After all, our money in banks did not really

£ Expunged as ordered by the Chair.
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disappear. They just hopped on to line the pockets of those who knew their way
around in very complex, corrupt and dark times.

Now, in 1956, both the Houses deliberated for three months. LIC was formed.
The then Prime Minister of the country, Pandit Jawaharlal Nehru, gave from the
corpus Rs. 5 crore for the formation of the LIC. The LIC started its journey. Today,
LIC means 51,000 crore of rupees. LIC means 30 crore of policyholders. Now, you are
allowing 100 per cent FDI. Allowing total freedom and greater access to foreign capital
could only retard the orderly growth of the insurance industry with the focus more on
profits rather than providing the people and business the much-needed security.

Our hon. Chief Minister has written to the Finance Minister last year on August
2", She wrote a letter asking her to withdraw the 18 per cent GST on life insurance
and health insurance policies. | quote from the letter, “With deep anguish, | am writing
to you regarding the imposition of 18 per cent GST on life insurance and health
insurance policies and the withdrawal of deductions. The GST is bad because it
adversely affects the people's ability to take care of their basic vital needs. This
additional burden may be acting as a deterrent for many individuals from taking new
policies or continuing their existing insurance coverage, thereby leaving them
vulnerable for unforeseen financial distress.” Now regarding the withdrawal of the
GST on health insurances, the Finance Minister is always shifting the onus to the GST
Council. Madam, everybody is aware who is in charge of the GST council, who
controls the GST council. It is the BJP-ruled States which have the majority in the
GST council. Then what is stopping the Finance Minister and her party? The lack of
political will is stopping them to roll-back this GST on health insurances.

Madam, | was born and brought up in a refugee colony in the added areas of
Kolkata. Migrated people, bearing the brunts of partition, had set up these colonies
where from our adolescence we learnt that when politics determines our future, we
must determine the politics. Political awareness runs in every blood and veins of
Bengal in general and these innumerable refugee colonies in particular. Though |
don't have the first-hand experience of the horrors of partition unlike my father, still
like many third or fourth generation refugee, | consider my refugee ancestry as one of
my greatest badges of honour. This ‘refugee ancestry’ has passed on the political
understanding of fighting for legitimate rights. As a trade union activist, fighting for the
rightful dues of the working people becomes my duty. You are denying the people of
their dues, denying the people of Bengal of their rightful dues. You are denying the
MGNREGS workers.They are not in a begging mood anymore as they have realized
that this denial is completely political. West Bengal owes a staggering figure of Rs.
1.75 lakh crores. The delay has not only affected the implementation of critical
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programmes but also created challenges for local governance, particularly, in rural
areas that depend heavily on such funds for employment and infrastructure
development.

Madam, the fight for these funds is necessarily political. We are aware that we
may be standing here, but if we shift our position and we shift to the other side, things
will fall in place. But Bengal refuses to surrender. Bengal hates to surrender. Bengal
will never surrender. Bengal will never bow down. | understand the problem of the
Treasury Benches. You cannot fight Mamata Banerjee politically, you cannot match
Mamata Banerjee’s good governance, you cannot match Mamata Banerjee’s welfare
schemes and hence, you continue to deprive lakhs of our people. The more the
deprivation, the sharper and greater will be our resolve, the resolve of our people to
fight you in a befitting manner. The resolve finds resonance in the immortal words of
the true polymath, who has been our greatest identity. It was the greatest Bengali
of the last thousand years, Tagore, who said:

“Where the mind is without fear and the head is held high;
Where knowledge is free;
Where the world has not been broken up into fragments by narrow domestic walls;
Where words come out from the depth of truth;
Where tireless striving stretches its arms toward perfection;
Where the clear stream of reason has not lost its way into the dreary desert sand of
dead habit;
Where the mind is led forward by Thee into ever-widening thought and action —
Into that heaven of freedom, my Father, let my country awake.”

Now, Madam, as | am a trade union activist, | want to give this august House
some important figures. | am not a student of economics, but these are very basic
figures. When unorganized workforce in our country goes on increasing, the health of
the economy is not in proper shape. Now, let me look into the figures that are
available. Figures show that in Africa, 86 per cent of the labourers are in the
unorganized sector while 14 per cent are in the organized sector; in Asia Pacific and
Arab countries, 68 per cent are in the unorganized sector and 32 per cent in the
organized sector; in the Americas, 40 per cent are in the unorganized sector and 60
per cent are in the organized sector; in Europe and Central Asian countries, 26 per
cent are in the unorganized sector while 74 per cent are in the organized sector. And

& English translation of the original speech delivered in Bengali.
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now, we now come to vishwaguru India. Let me tell the House, as a trade union
activist, we are facing these problems. There are serious implications of this. Ninety-
three per cent of the workforce has fallen under the unorganized sector; only seven
per cent are organized workers. The organized workers definitely have some statutory
benefits, but the unorganized workers are deprived of the statutory benefits. Fifty per
cent of the contribution to the GDP of our country comes from the unorganized
sector. Only six per cent of them are covered by social security measures. The
blood, toil, sweat and tears of these workers are the bulwark of our economy. But
the Budget has completly neglected them and has said nothing about them.

Now, | want to mention about two schemes. One is the Pradhan Mantri Shram
Yogi Maandhan Yojana, PMSYM, a Central scheme and the other is a State scheme
of Bengal known as Bina Mulya Samajik Suraksha Yojana, BMSSY. Now, people
from the unorganized sector who are covered by the Pradhan Mantri Shram Yogi
Maandhan Yojana, PMSYM, have to contribute every month. They have to contribute
money every month. In the BMSSY scheme of Mamata Banerjee, they need not
contribute a single rupee; the entire money, from the age of 18 to 60 years, is given by
the Government. Now, | come to flat figures. In the report up to January, 2025, in
Bengal, the number of registrations of unorganized workers made under the Bina
Mulya Samajik Suraksha Yojana of Mamata Banerjee is one crore and seventy-six
lakh-plus. The number of benefits distributed is 34,94,000, almost 35 lakhs. The
amount distributed is Rs. 2,606 crores. Let the Central Government show the
political will, take up the responsibility and make the entire contribution for the
workers, like Mamata Banerjee is doing, in the Central schemes. Now, Sir, | am a
trade union worker and Mr. Prakash here stays in a tea garden in the northern part of
Bengal. | will mention some tea-chronology that is very essential to mention here.

In 2016, when | was a Member of this House, hon. Finance Minister was the
then Commerce and Industry Minister. This is the Gazette Notification. The Gazette
Notification is dated 28th of January, 2016. Before that, the hon. Prime Minister had
gone to Madarihat. He had promised about taking up some sick tea gardens. So,
this Gazette Notification on 28th of January mentioned that Birpara, Garganda,
Lankapara, Tulsipara, Hantapara, Dumchipara, Dimnima, seven tea gardens, will be
taken over by the Tea Board. Within eight months, all these gardens got closed. And
it was Mamata Banerjee and the Labour Department who took all the initiative of
opening these tea gardens. 2016 was the Assembly elections of Bengal !

Now come to 2021-22 Budget. In the Budget, thousand crores announced for
Assam and Bengal tea gardens. | don't know about Assam, but as far as Bengal's
experience is concerned, not a single penny has reached us. Now, this year, when
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the Budget has been announced, their tea imports are hampering us. Such problems
like Central Government's decision of plucking dates; damage of 7 per cent tea crop
are also there. There is discussion in the tea garden. Common workers are
discussing in the tea garden, ‘Oh, this year is 2025; so, in this Budget, nothing will
come. Bengal’s Assembly election is in 2026. So, in 2026, definitely, you will have
some promises, some jumias, about the tea gardens’. But the results will come out in
the month of May. Next year, when Mamata Banerjee becomes the Chief Minister of
West Bengal for the fourth consecutive time, we will be back here in the House and
we will not raise slogans. We will be raising people's issues. Now, Madam, the fight
against the anti-people policies will intensify. The fight against discrimination of
Bengal will intensify. This regime will try to suppress all truth by all possible means.
(T/'me-be// r/'ngs)... | will take half a minute, Madam. This regime will try to suppress
all possible truth by all possible means. There will be conspiracies to bury Bengal into
oblivion. But the boys of Bengal cannot be choked. The boys of Bengal cannot be
stifled. The people of Bengal, under the leadership of Mamata Banerjee, will give a
befitting rebuff to the anti-people policies.

SUHTEE (STt AT ST GaIR) : 3TYHT dieTT BT FHI FHIG &1 T 5

SHRI DEREK O’BRIEN: The Party has so much of time. Please do not switch the
microphone off. ... (Interruptions ...

Syqurene (T Yo st ar) : amgast a1d 4Rt 21 TS B

SHRI RITABRATA BANERJEE: The fight against the anti-people policies will intensify.
The fight against the discrimination of Bengal will intensify. This regime will try to
suppress all truth by all possible means. There will be conspiracies to bury Bengal and
Bengalis into oblivion. But, our voice cannot be choked. Our voice cannot be stifled.
Bengal, under the leadership of Mamata Banerjee, will give a fitting rebuff to the anti-

people policies of the Government. ”

“El pueblo, unido bojo Mamata Banerjee,
Jamas Sera vencido.”

% The people, united under Mamata Banerjee, shall always be victorious. Jai Bangla!

* Hon. Member spoke in Spanish.

& English translation of the original speech delivered in Spanish.
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SHRI DEREK O’BRIEN: Madam, everyone is participating in the Budget discussion,
and take one minute this way or that way. But what has happened today is that
microphone has been switched off. These are very basic issues not to fight over.
Somebody from that side may go over by one minute. We may go over by one
minute. The Party has 45 minutes of time. At 45 minutes, we switch it off. Madam,
with all respect to you, can you please ensure that this thing doesn't happen? It is
unbelievable that it has happened. His conclusion has been wiped off.
...(/nterrupt/ons).. Just one minute. This is not a complaint. Madam, it is a good
debate. Everybody is speaking. But, please, understand how we are feeling. The
second largest opposition Party here with 13 MPs, with 40 minutes on our clock, our
opening speaker's mic is switched off! Somebody has to take care. And my appeal
to you, through the Chairman, is not to make this happen again. Thank you.

SUHHTETE (ST AT ISl 9aR) : 37T FGDh] qiet BT T (T S|

SHRI TIRUCHI SIVA (Tamil Nadu): Madam, a Budget is not merely a statement of
accounts, but it is a statement of intent. The Budget reveals the priorities of the
Government, and the priorities show the real governance of today. Our Prime
Minister has described this Budget as a roadmap to ‘Viksit Bharat’. Am | right? The
word is ‘Viksit Bharat’, which means ‘developed India’. But, the numbers show very
well that the path seems only a mirage. There are so many reasons to explain that.
For example, the Union Budget was presented as a proclamation of progress,
conveniently hiding the realities on the ground of stagnant growth, growing
inequalities and a sizeable demographic dividend slipping off the fingers into a
demographic disaster. This Government’s economic policies have always enriched
the privileged few, leaving behind a lot of sections of the people into joblessness,
inflation and shrinking opportunities. We have got so many things to say about that,
but before that, the Finance Minister was praised highly by the hon. Chairman that
she has continuously presented her eighth Budget. But, what is the progress? The
graph, instead of going up, is dipping down.

| would like to recall what all she has told from 2019. In 2019, while presenting
the Budget, she quoted from Purananuru, which is an advice to a Pandya king,
Arivudai Nambi. | don’t want to take the Tamil version and consume my time. In
English, it says that a few mounds of rice from paddy, that is harvested from a small
piece of land, would suffice for an elephant, but what if the elephant itself enters the
field and starts eating”? What it eats would be far lesser than what it would trample
over. This is the version of the hon. Finance Minister quoting Purananuru from
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Sangam Literature. But now, we experience that the elephant, the Union
Government, is trampling upon the States’ fields which had cherished very well. | will
substantiate why | am telling all these things. There are, of course, ample evidences.

In 2019, it was Purananuru, and in 2020, she quoted Thirukkuralar. The
English translation of which means, & «p country’s five jewels are: unfailing health,
farm productivity, joy, good defence and wealth”. Any person, who accepts anything
in reality will see what the development today is after these Budgets presented by her
or by this Government. Unfailing health - we are treading behind. Farm productivity -
why are one lakh tractors waiting outside the borders of Delhi? If they were
contended and productivity was more, or, they were given more, it would not have
happened. So also is the case with wealth. In 2021, she quoted other lines of
Thirukkuralar, # “A good king is one who is able to acquire wealth, guard it and
distribute it justly.” That is it. Of course, you collect revenues and you guard it, but
the question is: whether it is distributed justly to all the people equally in this country?
The answer is, ‘No’. As | said earlier, it enriched the privileged few and deserted the
people who are in this country in the lower rung. That is what my senior colleague,
Mr. Chidambaram, told here. Only one per cent of this population is enjoying
or controlling 22.6 per cent of the income and 40.1 per cent of the wealth.

One percent of our population controls 40.1 per cent of wealth and enjoys 22.6
per cent of income. Whereas, the poor, the people at the bottom, have only 15 per
cent of the income and 6.4 per cent of the wealth! It is totally disproportionate. |
think, the hon. Finance Minister has to explain all these things.

Madam, in 2025, the hon. Finance Minister said, English translation of which
means, & “All earth looks up to heaven whence raindrops fall; All subjects look to
king that ruleth all." As living beings look upon the sky for rains, the citizens look
upon the Government for good governance.” Yes, they are looking upon, looking
upon and looking upon but no good governance! These are not mere allegations.
This is happening because of the partisan approach of this Government. For
example, if a woman is going to buy some flowers from a woman, who is selling it on
the roadside, she will measure it with her hands, but if the customer is regular and
very well known to her, you can measure it with your own hands because the seller’s
hands may be small. Like that, if you talk about their yardstick, they have a yardstick
for the States ruled by the ruling party and they have a smaller yardstick for the States
being ruled by the Opposition parties. | think, they have to explain this also. These
are not just allegations, there are ample evidences.

& English translation of the original speech delivered in Tamil.
& English translation of the original speech delivered in Tamil.
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This House being the Council of States, and, |, myself being the representative
from the State of Tamil Nadu, | would like to talk about my State. Before going into
the larger issue and greater implications, | have to mention something about my State
with regard to what we are suffering, though we perform very well. Tamil Nadu’s
contribution to the GDP of this country is 9.04 per cent, while what it gets by way of
devolution of funds is 4.08 per cent. The 14™ Finance Commission recommended for
42 per cent tax devolution; the 15" Finance Commission reduced it to 41 per cent but,
actually, it is only 32 per cent. It is not even that. So, what | want to say is: when we
contribute 9.04 per cent to the GDP, we are given back only 4.08 per cent! | have no
grudges with any other person from any other State. But, for the sake of statistics, |
have to tell these figures.

The contribution of the State of Uttar Pradesh to the country’s GDP is 8.19 per
cent while it is getting 17.94 per cent of the devolution. What is the rationale behind
it? ..(Interruptions).. Please. | have already said, | have no grudges against your
State but what is happening has to be elucidated. Madam, the contribution of the
State of Bihar towards the nation’s GDP is 2.87 per cent while it is getting back 10.08
per cent! We are giving more and what we are getting back is not even half of what
we are giving! Why is this discrimination”? Why is this partisan attitude? The hon.
Finance Minister has to enlighten us with rationale behind this approach, which | call
as victimization or discrimination just because these are Opposition-ruled States.
Despite this, we are doing very well, better than the Union Government, and we can
say it holding our heads high. It is not just a statement. Let us see the Union
Government’s allocation towards education.

Madam, just now, my senior colleague, the former Finance Minister, who
initiated the debate, mentioned about Make-in-India. In the year 2015, lofty
proclamations about Make-in-India were made by the hon. Prime Minister. At the
same time, Make in China was proclaimed in China. In 2025, the recently-elected
President of the United States of America, Mr. Donald Trump, spoke about Make in
America. As soon as he assumed power, he addressed a conference of the
international investors. In that conference, he said, “You are all manufacturing
outside America and making America a market. Hereafter, you should make
everything in America; only then, you will be given the benefits or else, | will be taxing
you very heavily, which you cannot tolerate.”

This is the way of cohesion. This is the way he is approaching, that the status
of economic position of America should improve by ‘Make in America’. What
happened to 2015 proclamation of India and China? China has reached its target, but
India has not. Why? It is because the basic things which a nation needs are
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education, healthcare and infrastructure. Everything has been achieved by China.
But here, the situation is very poor. It has to be admitted. The Union Government is
allocating only 2.5 per cent of total expenditure to education. That is Rs. 1,20,628
crore. In my State, the Tamil Nadu Government is allocating Rs. 49,700 crores, that
is, 13.6 per cent of our total expenditure. What Tamil Nadu Government is spending
towards education is 40 per cent of the total allocation by the Union Government to
the entire country. Ours is 13.6 per cent; this year, it is 13.17 per cent. So also is the
healthcare. The Union Government allocation is 1.89 per cent. India is the thickest
populated country. What we have but America does not have is the youth
population.America may have very good education, may have very good
infrastructure, but they do not have the youth force as we are having. We are having
64 per cent of our population as youth force. How are you going to utilize that? They
are suffering because of unemployment. And healthcare is very much important. The
last rung of the people who work, do not get anything. What is the reality of the
income tax slab which Madam Finance Minister has announced that up to 12 lakh of
income will be exempted? | do not want to go into it. How many are the
beneficiaries? Only one crore of the people are benefited by this. We have nothing
against it. Let them enjoy it. But what about the remaining 139 crore of the people? |
want to say another thing which is about the EWS, which the Government is very
much proud of. For the economically weaker section, the slab is 8 lakh rupees per
year. That is 75,000 per month. And five acres of land and 1,000 square feet of
residential flat or anything which they live in and 8 lakh rupees, that is the slab for
economically weaker section of people. Leave that alone. What does the BPL slab
show? | am not creating anything on my own. All the learned Members here know
that very well. Those who live in the urban areas, if their spending is below Rs. 37 per
day, they come under the BPL. And in the rural area, it is Rs. 29. A person who is
not able to earn even Rs. 1,000 a month is considered as BPL, but a person earning
Rs. 8 lakh will be considered economically weaker. That is a different thing, but they
need basically education and healthcare for their children. This Government is
allocating only 1.89 per cent of its total expenditure to healthcare, whereas my State,
the Tamil Nadu Government, is spending 5.8 per cent of the total expenditure. What |
am telling about Tamil Nadu is the Dravidian model of Government by Mr. M. K.
Stalin. What | am telling about the Union Government is Modi's form of Government.
The billionaires are increasing. In this one year, many will be surprised, not shocked
because this is happening, 75 persons have added up to the billionaires list in our
country. It is going up and up. What is actually happening is, billionaires are
increasing, whereas the basic needs of the people are not fulfiled. Another very
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important statistics is, every five days, one billionaire is coming out successfully,
millionaire or billionaire. Numbers are increasing. Every five days, India sees a person
becoming a millionaire.

At the same time, | have some other statistics. There are two different views.
You see a very high building where a millionaire is living. ...(/nz‘errupz‘/ons)... On the
other hand, look at the number of rape cases in India. There are approximately 87
cases per day. If you look at the number of murder cases, there are approximately 78
cases per day. ...(/m‘errupz‘/ons)... If you look at the number of farmers’ suicide, there
are approximately 31 cases per day. ...(/nterrupt/ons)... My dear brother, Mr.
Murugan, | will come to that. | know what you are saying. Wait. ...(/m‘errupz‘/ons)...
Thanks for your interruptions because you interrupted and | got a point. | have got
with me very good statistics. If you look at the number of unemployment related
suicides, there are approximately @ cases per day. Look at the number of human
trafficking cases, there are approximately 6 cases per day. Look at the number of
dalit atrocities, there are approximately 141 cases per day. Look at the number of
students’ suicide, there are approximately 36 cases per day. Look at the figure of
cyber crimes, there are approximately 180 cases per day. There are two different
views. On the one hand, the rich are becoming richer. On the other hand, the poor
are becoming poorer. This is the real stage of this country. He said, ‘What about
Tamil Nadu?’ Now | am telling about Tamil Nadu. Tamil Nadu is performing very
well. The national average of enrolment in higher education ...(Interruptions)... You
have presented the Budget with statistics. | am also speaking on statistics. On
enrolment of students in higher education, national average is 27 per cent whereas
Tamil Nadu’s is 47 per cent. And what is it that we are getting”? The UGC is used by
the Union Government to suppress the State Governments. The colleges, the
universities are within the jurisdiction of the States. The land belongs to the States.
Money for building structures is spent by the States. The salaries of the teachers,
who are working there, are given by the State Governments. Scholarships and
concession to students are given by the State Governments. The UGC, crossing its
jurisdiction, has recently given some guidelines that the Vice-Chancellors of those
universities will be selected by a panel headed by the Governor of the State and the
Members will be appointed by the UGC. What is the role of the State Government in
that? You have to tell that. Everything is ours. We are looking after governance. We
are looking after education, though it is in the Concurrent List. Our enrolment is 47
per cent. But you want to indirectly bring your people inside through the Selection
Committee headed by the Governor, who is always against the Governments which
are ruled by the opposition. If the State Government enacts a law for the needs of the
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people, even for that, the Governor will not give his assent and he will act as
authority... ..(Interruptions).. He will be heading the Search Committee, and the
Members will be appointed by the UGC. What will happen? There is stiff opposition
to it, but nobody listens. Why is this happening? Because, indirectly, the Union
Government is encroaching upon the powers of the States. They are transgressing
and snatching the powers of the States. This is not the way for reforming education.
Comparatively, wherever you are ruling and wherever all these things are being said,
everything is very low. Tamil Nadu is doing very well but we are being victimized.

In this Budget, we have, of course, very sad observation. Our hon. Finance
Minister also belongs to Tamil Nadu. That is why she quoted Purananuru and
Thirukkural. | can also do that. But | am not in a position to do that. We are only
looking at the Union Government. We feel that we are in the Union of India. We are a
State in the Indian Union. But the Union Government does not recognize us so.

4.00 P.M.

You talk much about infrastructure and we are asking for metro projects. ...(7ime-
bell rings)... Madam, we have time and we will adjust. The metro projects for
Coimbatore and Madurai, which have been demanded by the State Government,
have not been mentioned in the Budget. And so many national highways, which we
asked for, have not found a place in this. For Centrally-Sponsored Schemes, like
MGNREGA, earlier, the share was 75:25, but, now it is 60:40. The State has spent its
due share, but the Centre has not given its share. So also is for SSA.
...(/nterrupt/ons)... | don't know the difference in meaning. It is SSA. Even in that,
the States are not being given its due share by the Union. Do you know why? It is
because the States are not implementing the NEP. See, it is the State Government's
choice, whether to accept a policy, which is to the convenience of the Union
Government. We are saying that we have got our own new Education Policy; we have
constituted a committee that would come out with it. But, it says that if you do not
adopt NEP, you would not be given your due share; likewise, UGC says that if the
State does not abide by the guidelines of the University Grants Commission, the
universities cannot award degrees to the students. How strange? Who are they to
dictate? Who are they to dictate to the universities that you cannot do that?
Surprisingly, Madam, you yourself may see what is right or wrong. The Vice-
Chancellors in the universities need not have academic background! They need not
have been a Professor, a tutor, an Assistant Professor or anything. Any person from
outside will come and head the university; he will decide the curriculum and he will be
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guiding the colleges. What is it? It is authoritarian to the extreme in every sector. As
mentioned about UGC, so also the schools are victimized that we are not entitled to
have share under SSA from the Central Government! So also is disaster relief. There
were two cyclones -- Fengal and the Michaung. There were two cyclones and Tamil
Nadu suffered a lot. We have been asking for a relief measure of Rs.30,000 crore from
the Union Government. | also raised it during the Zero Hour and | have received a
reply from the Home Ministry saying that the State could give it from the SDRF. It is
beyond that; it exceeds SDRF limits. What is NDRF for? They give only lame excuses.
Members from all the parties with conscience tell us. We asked for Rs.30,000 crore,
but we were given only Rs.267 crore. What is it? We have to undertake so many
things that have been damaged during the cyclone like infrastructure and people have
to be brought back to normalcy. For that, the States are spending, whereas the
Union Government stays off and says that they do not have anything. So, in this way,
disaster relief is not being compensated properly. We are being victimized under SSA.
In MGNREGA scheme, we do not get what we want. We are not getting the road
projects, which we asked for. Also, the devolution of taxes is not in the due manner
or rational manner to my State.

Madam, what is happening in my country? As | said earlier, on one side, we
see richer people; on the other side, we see something different. MSME is a very
important Ministry. MSME is the largest employment provider next to agriculture.
Moreover, as per the Budget of the hon. Finance Minister, it is 7.5 crore who are
getting employment. 36 per cent of the manufacturing of this country is by MSME. 45
per cent of the exports of this country are from MSME. But, what is the support this
Government is extending to MSME? When they go to banks for loan under PMEGP,
every bank has a different rate of interest. The topmost bank, which is very close by
the person who is going to be an entrepreneur, charges the highest. They do not
know; they cannot classify and, surprisingly, what | noticed in this Budget is that it is
enhancing the limits of MSME.

The investment limit for microenterprises, currently, is Rs. 1 crore. It will be
enhanced to Rs. 2.5 crore and the turnover to Rs. 10 crore. Small Enterprises, from
Rs. 10 crore to Rs. 25 crore investment and turnover from Rs. 50 crore to Rs. 100
crore. And, for Medium Enterprises, from Rs. 50 crore to Rs. 125 crore investment
and turnover from Rs. 250 crore to Rs. 500 crore. My dear colleagues, please tell me,
what is a Micro Enterprise ? MSME people are in just for Rs. 5 lakhs; just getting a five
lakh rupee loan. A woman is running something, doing some business and gives
employment to seven persons, two from the same family and five from that village.
So, instead of projecting that we have disbursed that much amount of loans, you
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have to give loans to more number of persons in order to generate employment. That
is the purpose of the MSME. For example, a shopkeeper, after he closes his shop,
would not come and check how much collection is there. But, he will see how many
bills have been given and how many persons have entered his shop. That means, he
is bothered about the number of customers than the collection. In a mall, customers
will be very less in a shop. In a multinational brand company, the collection will be
very much. But, at the same time, the ordinary textiles in our bazaar will have a lot of
people but the collection will not be even half of what is collected in a mall. So, what
is necessary? It means, you have to help the MSMEs, that too, the poorest people,
to have more enterprises, and in that way you can generate more employment. And,
this year, very surprisingly, there is an increase in the income tax slab. Everyone is
praising it. The collection of taxes-- direct taxes is 56.78 per cent from personal
income tax and the corporate tax has come down! Sir, direct taxes is 56.78 per cent,
out of which, 53.3 per cent is from ordinary people. What have you done to these
ordinary people? Instead of them, you are favouring the corporates! And, indirect
taxes remained at 42.68 per cent or something. The indirect taxes mostly constitute
the GST. Sir, 83 per cent of the indirect taxes is from GST. That is what, again, our
former Finance Minister told here. What are you doing with that? Why do not you cut
down the GST? Every person, even an auto driver, even a farmer, even a labourer in
a farm, is paying GST. Income tax is given by other people-- middleclass or upper
middleclass. Every individual is paying GST. Why do not you cut down that? Have
you cut down the Excise Duty on petroleum products? As he said, it would have
benefited a lot in the nation. But you have not done so! You are not doing anything to
the common man. You don't have them in focus. You are making a Micro Enterprise
into a mini corporate! How can a Rs. 10 crore turnover one is called a micro
enterprise? MSME is not able to market. That is why the Government has a scheme-
-PPP. The public sector undertakings have to procure from the MSME; 25 per cent
of their purchase should be from the MSMEs. In that, there is a slab, sub quota of 4
per cent, to the SC/STs and 3 per cent for women. That has not yet been reached.
We have been telling as to why you do not include the OBC also in that. But, though
there is allocation, reservation, sub quota, but it is not achieved. They are not able to
market it. What are the devices you have for the MSME products to be marketed?
How will you control the interest rates equally ? You can prevail upon the RBI. You can
have your say on Repo Rate or anything of that sort. But, an ordinary person who
goes to a bank, the nearby bank, should not be taxed in the name of interest
verification.
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In that way, again | say, the MSME, the largest employment provider has to be
taken care of. But you are trying to make it a corporate. The indirect taxes, the GST is
going up and up. | cannot say everything in this very short time what are the details of
GST; which is more, which is less. Everything is contradictory which affects the
common man. You have taken away all the revenue rights of the State Governments
and it has been subsumed into GST. But do you compensate that? You collect GST
compensation cess. You collect surcharge for welfare schemes. These surcharges
and cess are not in the divisible pool. So, you are getting more money by another
way, shortcut way, by way of cess and surcharge and the Union Government is
keeping that without sharing with the State Governments. The last person is paying,
but the State Governments are not benefitted. | have got much more to say. There is
one more thing about the Pradhan Mantri Awas Yojana (PMAY). Even in that, the
State Government, my Government is spending Rs.6 lakhs for a house. The Union
Government is giving only Rs.1.5 lakh; even that is not being given. This is about
PMAY -Rural and PMAY -Urban. So is the case with Jal Jeevan Mission. What was the
estimate last time? The Budget Estimates was Rs.67,000 crores, but the revised was
Rs.22,000 crores. And this year, again, it is Rs.70,163 crores. When you have not
achieved the target you fixed the earlier year, you are giving rosy pictures. So it is only
the numbers that attract the people.

Madam, | would like to conclude with one thing. Whenever a Budget is
presented, everyone is looking. The stock market is stumbling. The middle class
people are relying upon the stock market. The poor people are expecting the prices to
come down. The prices are going up. There is wealth inequality, inequitable
distribution of wealth and in such a situation, they are all disappointed. We are not
speaking anything ill or have ill will towards against any individual. The Government of
the day, which has to take care of the people, is not taking care of them. You have to
mend your ways or else the people will end your days. Thank you very much.

SHRI GOLLA BABURAO (Andhra Pradesh): Madam Vice-Chairman, | thank for
giving me an opportunity to speak on the Union Budget 2025-26 in this august House.
| also thank my party YSRCP, President and former Chief Minister of Andhra Pradesh,
Shri Jagan Mohan Reddy garu for giving me the opportunity to speak on the important
subject on the Union Budget. | congratulate the hon. Finance Minister for presenting
the Budget successfully for eight years continuously. | was given only eight minutes’
time. As our senior Members pointed out a lot of weaknesses in the Budget, | too
endorse the senior Members for what they spoke about the reality in the Budget. In
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Telugu there is a sentence, the English translation of which means, % “Regret for
some, love for some.” Here, ‘Jove’ for privileged sections and ‘regret’ for unprivileged
sections. The entire Budget, from each and every point, has deceived the poorer and
vulnerable sections.

| will go through only five-six subjects. The budgetary allocations are fuel for
the governance of the country. Everything is dependent on better financial allocation
and optimal utilization of financial resources. The total expenditure in 2025-26 is
expected to Rs. 50,65,345 crores, which is an increase of 7.4 per cent over the
Revised Estimate of 2024-25. Out of this, Rs.16,21,899 crores is proposed to be
spent on Central Sector Schemes which is 7.2 per cent increase over the Revised
Estimate of 2024-25 and Rs. 5,41,850 crores is proposed to be spent on Central
Sponsored Schemes which is 30.5 per cent over the Revised Estimate. The
Government receipts, excluding borrowings, are estimated to be Rs.34,96,409 crores
which is 11.1 per cent higher than the Revised Budget Estimate. But, it is a tough
task to bridge the gap between the receipts and the expenditure of Rs.15,68,936
crores as the revenue deficit is targeted at 1.5 per cent of GDP and fiscal deficit is
targeted at 4.4 per cent. There is a great need to cut the wasteful expenditure to
bridge the fiscal deficit. The Government increased the income tax exemption limit to
Rs.12 lakhs which is considered to be great relief to the middleclass but, in the
process, Government loses Rs.1 lakh crores. | appreciate the income tax exemption
will benefit a large number of people in this income tax bracket. But, this is no help to
the poorest of the poor who are in the margins of society, though statistics say the
number of people living below poverty line has decreased considerably, still there is a
lot to be done for the poorer sections of the society. Due to decrease in the value of
money, whatever has been given to the poor is little and a lot needs to be done. For
example, the value of 500 rupees per day wages, has got much value five years ago
than now. Similarly, whatever the poverty alleviation measures taken are not much
effective in the changed economic scenario. So, there is a great need to improve
poverty alleviation measures to match with increase in the cost of living. Similarly,
inflation continues to make much impact on our day-to-day life, especially household
budgets making essential commodities, fuel transport and health care become more
expensive. So, a lot more needs to be done to address the basic economic problems
facing the citizens, especially the weaker sections of the society. Allocation towards
MGNREGA and PM KISAN remained as the same as the revised estimates for the
2024-25, despite the fact that rural distress has been increased. The Government

& English translation of the original speech delivered in Telugu.
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would have increased the allocation for MGNREGA and PM KISAN as it remained the
same since 2024 Budget Estimates. The importance of these two schemes are well
known to the Government. As majority of poor and unemployed are dependent on
these two programs for their livelihood, these two programs need to be given higher
allocation, at least, in the future. The allocation towards the Ministry of Rural
Development is increased by Rs.14,527 crore which 8.3 per cent to Rs.1,90,406 crore
in 2025-26. Programmes for the welfare of women and children have been allocated
Rs.5,65,161 crore in 2025-26 -- an increase of 18.5 per cent over the Revised
Estimates in 2024-25. These allocations include programmes being implemented
across all Ministries. Allocation towards the welfare of women is estimated to
increase due to increased allocation for the Pradhan Mantri Awas Yojana for which the
female head of the family must be co-owner of the house. The allocation towards the
welfare of children is estimated to increase due to higher allocation towards the
school education under Samagra Shiksha Abhiyan.

The allocation for Scheduled Castes has to increase due to increased
allocations under the National Rural Livelihoods Mission. For the first time, a new
scheme for SC, ST and Women is there. Other vulnerable groups have been allocated
Rs. 2,523 crores compared to the last year’s budget allocation of Rs. 1,620 crores.
The Central schemes and projects have been allocated Rs. 1,324 crores compared to
last year’s budgetary allocation of Rs. 910 crores. The allocation in this year’s Budget
has increased. But, there is need to implement these programmes to achieve the
targets. For example, the funds for National Commission for SC, ST and OBC have
been reduced in this Budget by Rs. 26 crores over the previous year’s Budget.

In this context, Madam, | want to appeal to the hon. Finance Minister and the
Government of India, even for the entire five years, the Social Justice Ministry is really
spending very, very meager on all their programme. ... (7'/me-Be// r/'ngs)... If you take
allocation for women, OBC, SC and ST welfare, put together is not even 2 per cent of
the Budget allocated! It is most unfortunate. | strongly feel that instead of calling it
Social Justice Ministry, we should call it as ‘Social Injustice Ministry’. This is my
personal feeling about the Budget. We all have studied in the social welfare hostels.

SUHHTEIE (S AT ST 9aR) : A1 GG, 379 conclude BTG 3TIehT
Tl &1\ AT 81 T 2

SHRI GOLLA BABURAO: When we were studying, so many facilities were there. For

five years, there were no scholarships; there were no funds for National SC Finance
and Development Corporation, the National OBC Finance and Development
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Corporation and even for the National Women Corporation. How will they increase
their standard of living? This is really unfortunate. | request the hon. Finance Minister
and the hon. Prime Minister to look into this deficit.

SyHTEgE (STl G St 9aR) : AT e, JATYHT Sl BT F9g THI
B AT 8

SHRI GOLLA BABURAOQ: | once again request the august House to really think over
the real deceiving towards the poor people of our nation.

SuHTEE (STl G ol 9aR) : AT SR, JATYHT Sl BT FHT THI
81 AT 81 The next speaker is Shri Debashish Samantaray.

SHRI GOLLA BABURAO: Madam, 90 per cent people of our country are poor, but,
the entire Budget is meant for rich people. | will tell you one example, Madam. Even
in my State, Andhra Pradesh, our former Chief Minister has allocated Rs. 275 crores
for the poor people, for BCs, SCs, STs, Minorities, for all these people.

SHRI DEBASHISH SAMANTARAY (Odisha): Madam, | start with the key
shortcomings in this Budget. Firstly, there is limited focus on wage growth. While
there are mentions of employment generation and skilling initiatives, there is no clear
plan to increase minimum wages or labour conditions.

Gig and informal workers - the speech briefly acknowledges Gig workers and
proposes healthcare benefits. But, it does not address concerns like job security,
social security and fair wages for the growing informal workforce. Absence of direct
support for industrial labour - The speech discusses boosting MSMEs and
manufacturing, but does not propose substantial measures to improve the working
conditions, wages or rights of factory and industrial workers. Housing and social
welfare gaps - While SWAMIH Fund 2 is introduced to address housing concerns. It
primarily targets middle income housing rather than affordable housing solutions for
the low income workers. Lack of direct cash transfers or subsidies - Unlike previous
budget, this one does not propose new or expanded direct financial support for low
income workers to counter inflation and rising living costs.

Coming straight to the State of Odisha, sadly, with concern, | highlight the
persistent neglect of Odisha by successive Governments at the Centre. This Budget
which was expected to bring inclusive growth has once again failed to address the
pressing issues faced by the people of Odisha. | would call it a double betrayal. They
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came to power and said that now Odisha has a double engine. But, this double
engine has failed in Bhubaneswar. This double engine Government had spoken a lot
about infusing urban facilities. Of course, in this regard, | would like to state that the
ex-Chief Minister, hon. Naveen Patnaikji had given a tremendous boost to the urban
growth of Odisha whereby Bhubaneswar became the number one smart city. It is
surprising; the Centre has announced a huge amount for the urban development.
Shri Naveen Patnaik, in his tenure, had sanctioned Bhubaneswar-Puri-Cuttack metro
and started work on it. And, then, he left the Government with a surplus of
Rs.48,000/- crores. He had never come to the Centre begging for funds for his
metro. He left the Exchequer of Odisha with a surplus of Rs.48,000/- crores. Will the
metro of Bhubaneswar ever see the day or has it been just shelved? There is no
clarity about it by the Finance Minister. He left Rs.48,000/- crores. What have they
done? The so-called main engine in Delhi has not funded Odisha after they got 20
seats. That is why, Modi 3.0 is here. This fund has been spent on some promises
which were made in the manifesto of the BJP. They spent from Rs.5,000/- crores to
Rs.10,000/- crores for giving an MSP and Rs.20,000/- crores were spent for
Subhadra Yojana. To change the colour of Odisha into saffron, they have spent
Rs.2,000/- crores. It is a disappointing Budget, that ignores the common man. The
Budget attempts to shining the surface but beneath that shine lies disappointment. It
has failed to address the concerns of the common man -- rising unemployment,
soaring prices and inflation, worsening poverty levels and lack of investment in health
and education. There has been an attempt to window dress the Budget but it falls
far short of what the people of this country, especially, Odisha deserve. No measures
have been taken so far to control inflation. There is not a word by the Finance Minister
on how this inflation is going to be controlled.  While the Finance Minister has
announced a tax relief of up to Rs.12,00,000/ -, what about the rural poor, daily wage
workers and tribal communities who are struggling under price rise? Inflation remains
unchecked. Take the case of kendu leaf workers. It is a major livelihood source for
lakhs of tribal women. They are forced to pay 18 per cent GST on kendu leaves. Is
this the way to support the most marginalized communities? We have been
repeatedly asking for special category status. Other States are receiving special
funds because of this Government’s political compulsions. Bihar has been given a
substantial amount.

That is not my concern. Let Bihar get it. Odisha contributes significantly to the
divisible pool of taxes. Yet it does not receive its fair share. Due to this, we are losing
vital funds that could have boosted infrastructure, strengthened welfare schemes and
accelerated income growth. This is nothing short of economic injustice. There is
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exploitation of Odisha's natural resources, the rich minerals that we have. The Centre
is the authority of these major minerals. There are mineral royalties and auctions. The
Centre auctions Odisha's mineral blocks, but the State gets an unfair share of the
revenue. Coming to coal block auction, Odisha was promised Rs. 70,000 crores, but
it received a meagre Rs. 370 crores. What happened to the coal blocks being
auctioned and what happened to that money? | hope the Finance Minister will give a
reply regarding this. ...(Time-bell r/ngs)... This is an unjust burden on States like
Odisha which are already struggling with fund shortages. The Finance Commission
must take these commitments into account. There is historical neglect of Odisha's
infrastructure, Railways. They earn a whopping Rs. 25,000 crore annually and they
have allotted only Rs. 10,000 crore to Odisha. Key railway projects like
Bhubaneswar station ...

SURIHTEIE (STt AT 3T TaR ) @ A1 AR, U] FHY FATK 81 17 2

S} 29Ty AHORE ¢ <39 WH 81 T ©, oAfdhT Udh-3meT fide @ik < <ifg) a4t
BI 1G] <184 3T 7, T 3179 =1 1 R0 Xl &7 3179 AN+ g1 SsH forn e,
I @ hic Ta B 32 Bl ..(FAYH)... Odisha's rail density is much lower, much
lower than neighbouring States like West Bengal, Jharkhand and Chhattisgarh. Key
railway projects are pending. ...(Interruptions)... el @ &7 g, PO T8l T B T,
ERIEIRIRREEE %\;, BVl Bl T fSIT B2 This is how the Centre treats the State

that contributes so much to the national economy. Under Clean Energy Cess, the

Central Government collects Rs. 21,000 crore. But they have given nothing towards
that. | don't know whether the other States have got anything or not. The coal royalty
has not been revised since 2015.

In the end, | would conclude by requesting, through you, that Orissa be
granted Special Category status, fair share of Central taxes and revenues, higher
investment in railway and infrastructure, revision of coal royalty, and equitable share
from clean energy cess. Thank you.

DR. M. THAMBIDURAI (Tamil Nadu): Thank you, Madam Vice Chairman, for giving
me this opportunity. On behalf of AIADMK party and on behalf of my Leader, Shri
Edappadi Palaniswami, | rise to participate in the discussion on the Union Budget,
2025-26, presented by the hon. Finance Minister.

Madam, | want to mention certain points which my leader, Shri Edappadi
Palaniswami, has observed about this Budget. First, in the Economic Survey, for the
year 2024-25, it was mentioned that ‘there is a necessity to promote investment
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capital and increase domestic consumption to achieve specific economic growth.” It
was expected that the Budget for 2025-26 would include plans for focusing on the
poor, women, farmers, and youth, but we are missing that. At the same time, my
Leader, Shri Edappadi Palaniswami, observed that he is welcoming the changes
made in the custom duty to promote domestic production. The income tax limits have
been changed, which we also welcome.

As my other colleagues spoke from Tamil Nadu, we are also disappointed that
more allocation is not made for Tamil Nadu. While Bihar has got more Schemes, the
States like Tamil Nadu did not get any major schemes or proposals in this Budget.

Tamil Nadu is a water-deficit State. We are sad to note that there is no project
to take care of the irrigation needs of Tamil Nadu. We expected projects like
interlinking of rivers, but there is no mention about that in this Budget. Godavari-
Kaveri Interlinking project would benefit Tamil Nadu but it did not find a place in the
Budget.

We expected some new railway line projects. There is no mention of that in this
Budget.There is no mention of metro rail projects in cities like Coimbatore and
Madurai, as our friends here mentioned. Madam, we have been repeatedly asking for
railway lines between Jolarpettai via Krishnagiri-Hosur-Bengaluru, but there is no
mention of that here. We requested for a Greenfield airport in Hosur but that has not
been mentioned. | am not sure about the fate of other Greenfield airports like the one
at Parandur. | am not aware if any steps have been taken by the Central Government
in this regard.

Madam, as hon. Member, Shri Tiruchi Siva said, there are many National
Highway projects that we requested for, but they were not considered. There was an
eight-lane project that the Edappadi Palanisamy Government had requested from
Salem to Chennai. That has not yet materialised. When | was a Member of Lok
Sabha representing Karur, | had requested for extension of the road from Karur to
Coimbatore under the eight-lane project. That was also not accepted. | had also
requested for a link from Tiruchi to Karur, which would have eased travel between
Coimbatore and Tiruchi. That too has not been done.

Madam, talking about expansion of medical education, the Finance Minister
has said in her Budget Speech that next year, 10,000 seats would be added. |
appreciate that. It is worthwhile to mention here that the former Chief Minister of
Tamil Nadu, Shri Edappadi Palanisamy, was the only Chief Minister to have
established 23 medical colleges in four years as Chief Minister. He also made
reservation for 7.5 per cent of MBBS seats in those colleges for students from
Government schools, especially from rural areas, in order to benefit them. Enrolment
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in higher education is very high in Tamil Nadu. | appreciate what the hon. Member
here said. But it was because of our former Chief Ministers, Puratchi Thalaivar, MGR,
Jayalalitha and Edappadi Palanisamy that more engineering colleges were
established. ...(Interruptions)... Now, | wish to talk about rape cases in Tamil Nadu.
The number of cases of rape has increased in Tamil Nadu. If you take into account
the statistics in Tamil Nadu after the new Government assumed office, rape cases
have increased. ...(Interruptions)... | have got limited time.

(MR. CHAIRMAN /n the Chair.)

Sir, | appreciate the demand for more money for Tamil Nadu, but the present
DMK Government has failed to fulfil the promises made at the time of elections. Four
years are over. Electricity bills have increased, property tax has increased and
registration fee has increased. The present DMK Government has failed to fulfil the
election promises. Coming to the housing scheme, the Central Government as well
as the State Governments are providing funds, but the money is not sufficient. The
money allotted for each house is very less. For better quality, the allocation needs to
be enhanced. Poor people are not able to get good houses and are suffering. Our
leader, Edappadi Palanisami, has always insisted that the Central Government as well
as the State Government must increase the allocation for construction of houses for
the poor people, especially those living in the rural areas, the Scheduled Castes and
Scheduled Tribes, so that they get good houses. | would request the Minister to
consider all these points. Thank you, Sir.

Panel of Vice-Chairpersons

MR. CHAIRMAN: Shri Ramji Lal Suman; five minutes. Before that, hon. Members, |
have included the names of Shri Rajeev Shukla and Dr. M. Thambidurai in the Panel
of Vice-Chairpersons to help the Chair, in addition to the earlier Panel. Shri Ramiji Lal
Suman.
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